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BEFORE THE HCON'BLE NATIONAL GREEN TRIBUNAL SOUTHERN

ZONE

APPLICATION NO.: 125 of 2022

KORATTUR LAKE PROTECTING PEQPLE'S MOVEMENT
Represented by Mr.S.Sekaran, Regd. No.: 189/2018.
Secretary,

Registered Office at:

No.: 03, Duraisamy 1% Street,

Korattur, Chennai - 600 080.
Maanidamanam@gmail.com, 97840695674
...Applicant

Vs

11. M/s. Aavin

Rep by its Joint Managing Director,

Plot N0.29 & 30, Sidco industrial Estate,

Ambattur, Chennai-600098.
aavincomplaints@aavin.tn.gov.in, 044-23464534. L1t
Respondents

ADDITIONAL REPORT FILED BY THE 11™ RESPONDENT (AAVIN)

I, IJaikumar, S/o of S.Irudayaraj, Christian, aged 49 vyears,
working as Deputy General Manager,(Dg.) of TCMPF Ltd., having
office at 29 & 30 Industrial Estate, Ambattur, Chennai-600 098, do
hereby solemnly affirm and sincerely state as follows:-

1.1 am the 11th respondent herein (Deputy General

Manager,(Dg.) and I am as such well acquainted with the facts
of the case from the records.

2.1 have read the Additional repot filed by the 6™ respondent, The
Tamil Nadu Pollution Control Board and I deny all the
allegations contained therein except those that are specifically
admitted herein. I am authorized to file this counter on behalf

of the TCMPF Ltd,. )
vepulyBeneral Manager (Proa.)
TCMPF Limited
Ambattur Dairy, Chennai-9§.
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3. I humbly submit that the Tamil Nadu Pollution Control Board

has filed the additional report in the Original Application No.125
of 2022 stating that, they have issued a show cause notice vide
proceeding No.T1/TNPCB/F-0541/AMB/RL/2021, dated: -
06.12.2024. It is directed to show cause within 15 days from
the date of receipt of the notice as to why environmental
compensation computed amount of Rs.5,10,00,000/- should not
be levied against the unit of M/s.TCMPF Ltd under section 5 of
the Environmental Protection Act, 1986 as per the guidelines
issued by the Hon'ble NGT & CPCB for violations caused by the
unit. _

4. I humbly submit that, before traversing various averments and
allegations made by the TNPCB in the said Show cause notice it
is imperative to note that the Tamil Nadu Co-operative Milk
Producers’ Federation Limited (TCMPF Ltd.) is a co-operative
institution registered under the Tamil Nadu Co-operative Act
and is functioning similar to Gujarat Milk Federation,(Anand
pattern) i.e. three tier system of 1.Village level 2. District level
3.State level(Federation) The objective of the Federation is to
promote the economic development of the farming community
by procurement of milk from villages, processing of milk and
manufacturing of milk products. This is a non profitable
organization, serving the common people by providing milk at
low and subsidized price to meet the daily requirement of
people in Chennai. Ambattur Dairy is processing the milk to the
quantity of 3.8 lakh litres to 4.2 lakh litres per day depending

Deputy G%ger (Prod.)

TCMPF Limited
Ambattur Dairy, Qhennat-QB.

upon the market need.



3
5. 1 humbly submit that, we have received the show case notice
issued by the TNPCB at the hearing of OA.125 of 2022 on
11.12.2024 through postal the same day.

6. I humbly submit our contention to para 4 and 5 of the notice

as given below,

The TNPCB team does monthly surprise inspection and they
collect the samples for testing. They give copy of test report to
us for our file record. Accordingly, on 08.11.2024 the TNPCB
officials AEE and AE have visited Ambattur unit. During this
month, the Dairy has processed 4.2 lakh litres/ per day.

However the processing quantity fluctuates day to day.

7. I humbly submit that, during the construction of dairy in the
year of 2016,ETPwas built with the capacity of seven lakhs litres
Effluent treatment. But as the dairy processing capacity was
low, the ETP capacity was not increased. During the year2022
due to the demand for milk in Chennai, processing capacity
increased from 3.25 lakhs litres to 4.2 lakhs litres in a given day
which often fluctuates to a lower quantity.

8. I humbly submit that, the ETP is continuously operated and we
are maintaining separate log book/ Record for the ETP and
necessary entries have been made in the log book from time to

time. Further the treated water is completely utilized for
gardening.

9. 1 humbly submit that, there Is no discharge of
treated/untreated effluent outside the premises at any time. We
completely utilize the treated effluent for gardening. During
TNPCB visit due to monsoon season, the rain water was found

stagnated in the dairy premises.
Deputy. al Manager {Fico |

TCMPF Limited
Ambattur Dairy, Chennai-98,
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10. I humbly submit that, the Ambattur Dairy has 4,500 sqft

scrap yard which has closed space for each type of scrap like
poly films, Plastic waste, metal waste etc., and these are
segregated, stored separately inside the scrap yard. The plastic
waste which gets accumulated inside the Dairy campus Is
disposed once in every 45 days. The disposals are carried out
through the government portals of MSTC and NCDFI.

11.I humbly submit that, to the statement of the TNPCB in para

Sour response is as follows:
TNPCB’s Observation (a):

a) The unit was under operation. The unit authorities
informed that the unit is processing 4.5 lakh litres of milk
/day at present.
Response of TCMPF Ltd.,

Dairy is processing 4.2 lakh litres/ per day. However the
processing quantity fluctuates day to day depending upon
the market requirement.

TNPCB’s Observation (b):

b) The ETP was under operation. However, it was observed
that the ETP is not being continuously operated. No log
book/record is maintained. The treated/partially treated
effluent is disposed on land which has stagnated like a
pond inside the premises.

Response of TCMPF Ltd.,
The ETP is continuously operated throughout the day
without any break and separate log book/ Record is

maintained for the ETP and necessary entrie:ébe)g
| Deputy Generat Manager (Prod )

TCMPF Limited
Ambattur Dairy, Chennai-23.
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made in the log book from time to time. The trade effluent

is completely treated and the treated water is completely
utilized for gardening. As the Dairy is located in low lying
area, the stagnation of for few hours is unavoidable during

the rainy season.
TNPCB's Observation (c):

c) A pile of unsegregated Scrap metal waste and accumulated
plastic waste were seen dumped on an open land adjacent
to the ETP. The unit has been instructed to remove the
accumulated metal scrap and the waste plastic
immediately.

Response of TCMPF Ltd.,

After removal of metal scrap, only a small quantity is left
over which will be removed shortly. Further only the plastic
crates are stored outside and it would be shifted inside the
scrap yard. None of the polythene waste is stored outside
the scrap yard at present.

11. I humbly submit that, the averments of the TNPCB in para 6
followed by the SI.No A to M is detailed as follows:

Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

A.The unit shall strictly restrict the production capacity of the milk
processing plant within consented capacity of 9000T/M (3lakhs

liters/day).

d.

3\ Manager (Prad.l

b ‘[CMPFLim‘ned s
Ambattur Dairy, Chennai-30.
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Status of Compliance:( as per the TNPCB Record):

Not Complied.

The unit has not restricted the production within the consented
quantity. The unit authorities informed that at present the milk
production is 4.5 Lakh litre/day.

Explanation of TCMPF Ltd.,:

This is a non profitable organization, serving the farmers at
village level by procuring the milk produced by them and
supplying the same after pasteurising it to common people at
low and subsidized price to meet the requirement of people in
Chennai. Ambattur Dairy is processing the milk quantity of 3.8
lakh litres to 4.2 lakh litres per day depending upon the market
need. Aavin continuously serviced in COVID pandemic situation
and also during the flood affected periods.

Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:
B.The unit shall take immediate action to revamp the ETP and bring

all the treatment units into operation.
Status of Compliance:( as per the TNPCB Record):

Not Complied.
The unit has just started the construction for revamping the existing
ETP. The ETP components were not under operation.

Explanation of TCMPF Ltd.,:

The re-tender was floated for two times due to ineligible and high
value bidders. So the issuing of work order got delayed. The ETP
renovation work order was Issued on08.08.2024. Now the work is
under progress and it will be completed by 28.02.2025.

veputy GWQH (Proa.)
TCMPF Limited

Ambattur Dairy, Chennai-98.



Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

C.The unit shall apply and obtain CTO-Expansion for its expansion
activity and then only can go for expansion production of 4 Lakhs
liters/day.

Status of Compliance:{ as per the TNPCE Record):

Not complied.

The unit is yet to apply for the expansion activity.

Explanation of TCMPF Ltd.,: -

Now the renovation work of bar screen chamber I and II, fat
removal tank, pressure sand filter, activated carbon filter, sludge
drying bed are presently completed. As soon as the completion of
remaining ETP renovation work, the unit will apply for CTO-
Expansion as per the instruction of M/s. TNPCB.

Conditions mentioned in the Directions issued vide Proc.
Dzated 14.05.2024:
D.The unit shall operate and maintain the ETP efficiently and

continuously so as to achieve the standards prescribed by the
Board.

Status of Compliance:( as per the TNPCB Record):

Not complied.

It was noticed that only aeration tank I and II was in operation and
other ETP components were not even under operable condition. The
ETP components provided such as Bar screen chamber I and II, oil
skimmer, Fat removal tank, Pre aeration tank, aeration tank 111,
Clarifier 1I, Pressure éhnd filter, Activated carbon, Biogas digester

UeputmEer (Prou.)

TCMPF Limited
Ambattur Dairy, Chennai-93,
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and sludge drying bed were not in operation and the trade effluent

generated was flowing into the ETP components as such without any
treatment.
Explanation of TCMPF Ltd.,:

The ETP was already expanded during the year 2016 for the
capacity of 7 LLPD. Due to regular operation, some of the
components are under repair and the renovation work for the same
is under progress. As the present raw effluent water quantity is 3.5
lakh to 4.2 lakh per day, it is 100% handled in the existing ETP and
the final treated water standard is achieved as per the TNPCB
norms. The quality test report is enclosed.

Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

E.The unit shall ensure that treated/untreated effluent not
discharged outside its premises under any circumstances.

Status of Compliance: (as per the TNPCB Record):

There is no discharge of is treated/untreated effluent outside the
premises at the time of inspection. But inside the premises, the
partially treated effluent is stagnated like a pond which shows the
unit has not taken concrete steps to properly treat and discharge
the trade effluent.

Explanation of TCMPF Ltd.,:

The received raw effluent water is completely treated in the ETP and
utilized inside the campus. As the unit is in low lying area, there is
stagnation of rain water with treated effluent water inside the
campus. This problem is only during the rainy season.

Deputy Gen%er (Prod.;

TCMPF Limited
Ambattur Dairy, Chennai-98.
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Conditions mentioned in the Directions issucd vide Proc,
Dated 14.05.2024:
E.The unit shall take immediate action to stop recelving the Lrade
effluent from the product dairy located nearby.

Status of Compliance:( as per the TNPCB Record):

At the time of inspection, the trade effluent was not received from
the adjacent product dairy but there are provisions for the same,
Explanation of TCMPF Ltd,,:

The trade effluent water is not received from Product dairy as per
the instruction of M/s.TNPCB. The provision is also removed on
16.04.2024 and report submitted to TNPCB on 17.04.2024 vide ref.
No.058/DGM(P)/AD/Engg/ETP/24.

Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

G.The unit shall furnish concrete proposals to develop greenbelt
within the premises utilizing the treated effluent.

Status of Compliance:( as per the TNPCB Record):

Not complied.

The unit has not furnished proposals for greenbelt development. It
was also noticed that there is no adequate green field for discharge
of treated trade effluent for gardening.

Explanation of TCMPF Ltd.,:

Already the bamboo trees are planted inside the campus for 5 acres.
Then 5000 nos. of country trees are planted in Miyawaki forest
format in 2023. Further trees are also planned after this rainy

season. The photographs are attached. n/%/‘
d.)
Gefaral Manager (Pro
Depuly TCMPF Limited

Ambattur Dairy, Chennai-98.
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Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:
H.The unit shall go for expansion only after revamping the existing

ETP and after obtaining CTO Expansion.

Status of Compliance:( as per the TNPCB Record):
Not complied.

The unit authorities informed that at present the milk production is
4.5 Lakh litre/day.

Explanation of TCMPF Ltd.,:

Ambattur Dairy is processing the milk quantity of 3.8 lakh litres to
4.2 lakh litres per day depending upon the market need. However
the processing quantity fluctuates day by day. The CTO Expansion
will be applied immediately after the renovation work as per the
direction of TNPCB.

Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

I.The unit shall take immediate steps to remove the accumulated
plastic waste and shall dispose of the plastic waste regularly to
avoid further accumulation.

Status of Compliance:( as per the TNPCB Record):
Not complied.

Accumulated plastic waste was seen dumped adjacent to the ETP.
Explanation of TCMPF Ltd.,:

The polythene film waste which was stored previously in open area
is completely removed. Now the accumulated polythene waste is
100% stored inside the closed scrap shed. The plastics crate which
is heavy grade is stored outside in the bottom RCC flooring (not in
soil) for segregation purpose. That Is also now moved to the scrap

veputy W&rwrcm
CMPF Limited

Ambattur Dairy, Chennai-S¢.
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yard after the visit of TNPCB. It is also disposed every month

without accumulation. (Photos enclosed).

Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

J.The unit shall segregate the plastic waste and other solid waste
separately and store the plastic waste in a closed shed as there may
be chances for dispersion due to wind. The unit shall handle the
plastic waste in a scientific manner such as baling etc, so as to avoid

dispersion due to wind.

Status of Compliance:( as per the TNPCB Record):

A pile of unsegregated Scrap metal waste and accumulated plastic
waste were seen dumped adjacent to ETP.
Explanation of TCMPF Ltd,,:

The plastic waste is completely stored inside the scrap yard only.
Further we have purchased a plastic waste baling machine
04.07.2024 and it is utilized for baling of polythene waste on daily
basis. After removal of metal scrap, the final unused small quantity
is left over. It will be removed shortly (Photos enclosed).
Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

K.The unit shall provide a closed storage area within 2 months for
plastic waste in addition to 4300 Sq.ft storage area already available

veputy M&ger (Prod.)

TCMPF Limited
Ambattur Dairy, Chenn ai-98.

within the premises.
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Status of Compliance:( as per the TNPCB Record):

Not complied.
The unit has constructed additional closed shed and has installed
baling machine. However, it is not in use and the accumulated

plastic waste was seen dumped in an open land adjacent to the ETP.
Explanation of TCMPF Ltd.,:

At present all the plastic wastes are stored inside the existing
scrap yard and it is disposed once in every 45 days. Hence the

existing scrap yard is sufficient for storing the waste materials.

Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

L.The unit shall apply and obtain EPR registration under Plastic
Waste Management Rules, 2016.

Status of Compliance:( as per the TNPCB Record):

Not complied.

The unit is yet to apply for EPR registration under Plastic Waste
Management Rules, 2016.

Explanation of TCMPF Ltd.,:

As per the direction given by the TNPCB, the Federation has floated
tender for engaging contractor for hiring the producer responsibility
organization (PRO) for collection, recycle and disposal of plastic
wastes (Milk poly pouches, plastic cups, PET bottles, etc., at
Dairy/Parlour/TCMPF premises/ or other sources for EPR
compliance. The work order issued to M/s.Shakti Plastic Industries ,

Mumbai and the EPR registration work is under progress.
veputy G:ﬂMﬂager (Prod.)

TCMPF Limited
Ambattur Dairy, Chennai-98.
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Conditions mentioned in the Directions issued vide Proc.
Dated 14.05.2024:

M.The unit shall comply with the Plastic Waste Management Rules,
2016.

Status of Compliance: ( as per the TNPCB Record):

The unit authorities assured to comply with.
Explanation of TCMPF Ltd.,:
It is assured to comply.

11. I humbly submit that, the Tamil Nadu Co-operative Milk
Producers’ Federation Limited (TCMPF Ltd.) is a co-operative
institution registered under the Tamil Nadu Co-operative Act
and This is a non profitable organization, serving the common
people by providing milk at low and subsidized price to meet
the requirement in Chennai. Hence we cannot restrict the
production within the consented quantity. If we restrict the
production it will create huge problem to public as well as the
Government. Because of this as per the direction of the TNPCB
on its personal hearing dated:30.06.2023, we have floated the
tender for renovation of ETP and the same was communicated
to TNPCB on 06.07.2023 vide
Ref.N0.23073/DGM(P)/AD/Engg/ETP/23.

12. I humbly submit that, in response to the letter
dated:16.12.2022 of the M/s.TNPCB, proceeding
No.TNPCB/T2/F.0541/Directions/W&A/2022, the TCMPF Ltd.,
has sent a compliance report to District Environmental
Engineer, TNPCB on 23.01.2023 stating that, after revamping of

the ETP we would go for CTO-Expansion,
Leputy Mer (Frue.,

TCMPF Limited
Ambattur Dairy, Chennai-98.
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13. T humbly submit that, the online tender for ETP renovation

and Operation & Maintenance for 3 years was floated by
15.09.2023, with a concrete plan to complete the works by
31.01.2024. But due to single participant the said tender was
cancelled and a re-tender was floated on 18.12.2023.

14. I humbly submit that, two tenderers participated in re-tender
and they had quoted 20% of amount higher than the estimated
cost of ETP renovation. As per the directions given by Board
level tender Committee held on 01.03.2024 re-negotiation was
held with the bidders. But since they were not ready to feduce
their quoted values, the board level tender committee decided

to cancel the tender.

15. I humbly submit that, as per the decision of the BLTC again
new fresh tender was floated on 09.06.2024. Totally 4
tenderers participated and all 4 of them were found to be
eligible. Hence, their commercial bids were opened on
15.07.2024.

16. I humbly submit that, the M/s. Indian Air Conditioning
Services, Mumbai has quoted Lower rate ie Rs.1,28,24,798/- for
renovation of Effluent Treatment Plant (ETP) and for operation
and maintenance of ETP for 3 years at Ambattur Dairy. The
Board level tender committee which is the authority to approve
this tender approved the L1 tenderers bid on 26.07.2024 and
work order was issued to M/s. Indian Air Conditioning Services,
Mumbai on 08.08.2024. The renovation of ETP is carried out
without affecting existing ETP operation. Hence there is delay in

execution of renovation work.
| Deputy Gén%ﬁmager (Prod.)

TCMPF Limited _
Ambattur Dairy, Chennai-98.
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17. I humbly submit that, the renovation work is about 75 %

completed i.e bar screen I and II, FAT removal tank, sand filter,
carbon filter and sludge drying bed works are completed and 3™
aeration tank, equalization tank, clarifier-II and collection well
works are partially completed. Further installation of DAF,
servicing of gas holder and UASB are pending. Now the M/s.
Indian Air Conditioning Services, Mumbai has sent a letter on
12.11.2024 with request to extend the tender period for
another 60 days due to monsoon season.

18. T humbly submit that, there is no deliberate intention to
violate the directions issued by the M/s.TNPCB, but only due to
practical and technical difficulties and monsoon rainfall the
renovation of the ETP is getting delayed.

19. I humbly submit that, however, it is presented here that, the
raw effluent received from our unit is completely treated in
existing ETP. The samples are regularly tested by the
M/s. TNPCB officials the treated water is maintained as per the

standard. (The test result for the last 6 months is enclosed for
kind perusal).

20. I humbly submit that, we are discharging the treated /
untreated water only inside the premises. The TNPCB has
inspected on 08.11.24 and the given statement that we are
discharging the effluent in open area is not true. Only rain
water is stagnating in the factory premises. Further they
conduct monthly inspections and give report. No adverse
reports are given in the recent past. So there is no practical
violation in ETP. Only the issue is we did not obtain the CTE for

Deputy c.mger (Prod.)

TCMPF Limited
Ambattur Dairy, Chennai-98.
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4.5 lakhs. It is important to note that, our processing rate
varies.

In this additional report we promise that once we renovate
the existing ETP, we will apply for consent to operate the ETP for
4.5 lakhs. Hence it is respectfully prayed that the Hon'ble National
Green Tribunal may be pleased to record our additional report and
pass suitable orders and thus render justice.

DATE:13.12.2024 e me.

Deputy General Manager (Prod.]
TCMPF Limited

Ambatiur Dairy, Chennai-28.

DEPUTY GENERAL MANAGER
TCMPF LIMITED, AMBATTUR DAIRY,
CHENNAI


DEPUTY GENERAL MANAGER
TCMPF LIMITED, AMBATTUR DAIRY,
CHENNAI

DATE:13.12.2024
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» . deposi amount for the due and proper performance of the contrc:lc:’r The ‘above
\ g secumygq__ggat amounf will be released after & [six] months

from the date of completion

: . ofworksin c:I[reSpecfs g T .
i T AND WHEREAS the confractor has cgreed 1‘0 execule upon and subjec’r 10 1he
A _' condmgns sel forlh in condiifion of confract: are conia:ned in all the specnflccnons

I, fcrmmg part -of this con'rrcac': (hereinafter referred fo as “The sqid condmons") the ; :
) s

. works sfsown up on the drawings and described in the said Spemncchons and sef fordh - _
-1 in price schedule as the "Probqble quantities" and comply with ihe rate of progress 2
nofed &t the end of this Arficles of agreement for a sum of Rs 2 29542!360 60 [Rupees two
crore Isﬁrenh,- nine lakhs forly-two thousand three hundred and sixty cmly) including
applicable - taxes or such other sum as may be -amived at under ’rhe cfcuse of the

e

? _ ::)e(mrj General Mma;r;er (ﬁp.‘u
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Generol Conditions of Commci relaling fo “Payment on lump-sum bcs:s or by fmut
measuremenfs at unit prices™.

| Now it is hereby c:greed as follows:

. “The consideration of the payment of the said sum of Rs 2,29, 42 asn 00 (Rupees"f’ ok

© two. crore twlen’ry nine lakhs forly two thousand three hundred dnd 5|xfy onily) .-

JAEEd work, who shc:l! be cqmpe’fent to exercise all the powers cmd prw'lages resewed o S

including uppiicable taxes or such other sum as may be arrived at under the

clause of the General Conditions of Coritract relating to "Pcymenl of !ump—sum

“basis .or by final measurements at unit prices” the conirocior wﬂl upon ond
* subject to the said conditions, execute and complele ihe works shown Upon 1he
"said, drawings and desc:r‘bed in the said specnfncc:’nons and 1o 1he ex&eni of the

'probable quonhhes shown in price schedule with such vanotlons by wcy of
olterahons of ‘addifional to, or deductions from, the said works and meihc;d of -

_payment iherefbre as are provided forin the said com:ilﬂons \ wae R
. The Term Fedemhon in the sald conditions shall mean the officer In charge of fhe M e

. herem in favour of the Federation with the prewous sdnchon of or sub;ect 1‘0 the Ll

rahf‘ca’rlon of the Mcmccgmg Director, Taminadu Co-operc:hve M‘lk Producers y

, Federc:hon Limited, |n cases where such scnchon or roi‘fcatlon mcly be.

necessory

The Arbllrutor for fulfaltlng the dufies set forih in the Arbnmhon clause’ of 1he
General Condmons of Contrac shall be in case of value of cldim: up to

- Rs.50 ,000/- (Rupees fifty thousand only) the Arb;iraior ‘who will" be c:ppointed by
the Managing Dsrecior, TCMPF Limited and |f the value of <laim exceeds
" Rs.50,000/- it should bgg settled through the competeni civil .coun of Chennai

Jurisdiction.

. And whereas 1he contractor has agreed not 1o clcum c:ny mcrec:se of rcﬁe over

and above the agreement rates quoting the ‘item lag between ihe dm‘e cf

. tender and the daie of award of contract, the date of ;tortmg. c—:omplehng the .

wc;rk

“Tiffie shall be considered as the essence of the agreemem and The contractor

hereby ugrees to commence the work as soon as 1h|s clgreemem if cccepied by .

- the Mancgmg Director, Tamilnadu C@operaiwe MIIk Producers'’ Federc:hon-'. :

" Umited" and the site . (or premises) is handed over io -them c:nd -agrees to. -

complete 1he work within 8 months penod from the ddte of handmg over the e es @

Depuly Geaérol \fm:m.:a’r 1€Tmi
The Tigwahsisaifn Conpetative M
Pl 00 e SR TLLT f!ﬂlht‘le’

M:xcr-.ummm Aritk Colagy
LAY T Adrir R
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ta efiscies on ithe end

.. Fadacey

Ty levies ond ioxes By Sicte 7 Cente
price o the bensf of ether the coas <r e
Toncs i S o2 moy be.

e sod conasn oS shol be =cd ong cc"n.ed cs f

g pori of #a
: ct:r*-a.‘nen% Gnd the periias r&.;-«

= sucnpcrﬁcn‘hamc::h_mybavnw;mmﬁafhe
e - o g mna‘mﬁw bele{lsnbd fo the contracior. : '

- cun"ﬂdar czsf‘ﬁ s.'mumhqimﬁ“»e ren‘rczmg:&ﬁ _ withhe
. *re?ﬂ?ﬂa;icsm_rﬁi'ﬁepasﬁiEapabdofi3e&:reckm¢“aﬁﬁgﬁ§?|edaieofmd
- - Complelion of work -in ordar jo €nobls fthe Fedarglion Oﬁcers to-waich’ heeliecs
- of ol secsons on fhe works. ﬁﬁna.mmfmm:wwﬁ Mdmbefgmﬁ v s

-  contocior for @ further period of 4 years Vmanthez}é%bdmcam mei-:i Cmouni i
- tel=csed io the r::onmcicr Giler complsfion o 1 yeor obssrvaiion paiiod. if cny

ce‘ac:scnemﬁcedmmacbo\m w:.idpa':-edmiyeu ihe de f—c:zssrmidbcrec."aeﬁ
. by ihe conirocior @i b5 own cost as crecied by the Fedsroiion Oﬁ:e.x Gnd no exio
G - poymeni wil be mads forfhe FBC‘E‘MTKNIDISL%?H‘«‘G‘R.

A daﬂu::ucn of VAT i Source in works confiact Wi be Gachmaumm ins

ccnimc:af’s bi I

ii the conirccior fals io execuia the work scmc’caﬁy af ’ne ’rani:zéred Rr:, ins
fedarationvA fc:nnf‘ the secufiy ci='\osr and pending paymenis £ cny

= .7 - [H for ony recson the Federaiion incus any loss / qc::ﬁmci Mm

3 c:vmacﬁm wiin ihe Woik during the pericd of con"ccz. tha «‘um= sque l'ecova"e\_
together with of charges and expensss from the cmtrccior _

Noi mc:‘eczse of the rate wil be clowed duing ihe pa::?c-d of conincet under any

c:rtU'nsicmc_s.

e s “For vickafion’ oi -any of the iemms and ccm‘jhons of me oon‘mc!ﬁei-‘eawcrmw ;
i o reserves ine mhifoiawmaia the coniract, with or without nancec&.cpce:cchée e
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On termination of coniract, Ihe security deposil is liuble fo be Iorfeﬁed cnd c.:n'/

‘of the resultant loss beyond that recoverable fror pending bills if ony,

* . SERVICETAX: -

. The 1enderer should furnish g Se!f attested copy of fhe Serwce Tax regl’frﬂhon
ceriificate after awdrd of confract.

The rates quo1ed by the tenderer in the commercial bids, vith reference fo the
quanfities indicaled, should be inclusive of Service Tax. Upon award of contraci, the

.- --contractor. shall while claiming the pCJEf / final bills, remit the Oppﬁcdblﬂ Servlca fox. os
“'per the Service Tax (Détermination of value) Rules, 2006, into Govemmenf Accouni énd .
o cicum the same seéparately by producing proof for remritance Jnio Governmeni

Accouni

" s - e

Déiermlnclllon of va!ue of service porilon in a works -:onlrc:ci
. As per the' scheme the vaiue of the service porilon. where value has noi beén

nl deierrnnned in 1he mariner as provided shall be determined in The manner exp!cmed m '

ihe table below:

Where works conlract is for. Value of the service porflon shall be..

(A) execution of original works
i e charged for the wrks confract -
(B) maintenhance or repair or Seventy percent (70 %) of thejaial
-reconditioningor restoration or amount charged including suc:h gross
servicing of any goods § amount . |
(C) in case of othér works contracls, | Sixty percent (40 7) of the ioiul omourﬂ T
not included in serial Nos. (A) and (B) | charged for the works contract: s
above, including conlracts for T - ;
maintenance, repair, completion
and finishing serviges such as glazing,
plastering. fioor and wall tiing,
installation of eléctrical fittings.

FENALTY: :
f fhe coniractor fails in its due performance of the confracf 'mfhm ihe fime ﬁxed r}r

extension of time grc:med.. the coniractor is liable fo pay Ilqmdcied dcrncxge of 1 % per i

month subjecf fo the maximum of 5 S%on actual expenditure of coniract f final bil vo!ue-

" In witness whereof, the conir@ctor M/s. Sai Enviro Engmeers Pvt {.Imried £ 210, Chella _
.. Estale, Erragaddq.Mam Road, Hyderabad = 500 018.hereunio sei r_ns_ ‘hand Gll'"!d-_ ihe

Managing Director, Tamilnadu Cooperative Mik Produc_:érs‘ Federailon Limited, Chennai

Depny Gederal Manoger (Clvic:
. Ve Tumitrndn Cooperative M&e
L Pradpecr s Eederation Limited

Forty percent (40 %) of the ic!al cxmouni_ 5 o

< d—
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- 600 051 on behalf of Federation has hereunto set his hand Ihe day and yeor fist.above

writfen.
_‘S1gned by the Confracior o7
- Address £ = e &

LE ol Rt

: " i S'gned by on behaif f TCMPF Limited
5 ; Deﬁgnu‘tcn riigl-hy. 3

" Inihe presence of withess

Sld b R@»m@w)
= .' J)“\\ hq,q\m‘ga?/( \\m

% 0 S u) G\’f\“""*}k'_/

$ e ‘ 3 tAI$ ﬁ'lcl‘"““‘“ )

M pney e I‘cwlt‘l

g\o clhat-lmL Eatate

In the presence of witness with address :'(1] - 2 &-;a““ﬁ ) Ujv{-— | g
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TAMII. NADU POLLUTION CONTROL BOARD

Proceeding No.: TNPCB / T2 / F.0541 / Directions /| W&A | 2022 , dated:
16.12.2022

TNPCB - Industries '— M/s. Tamil Nadu Cooperative Milk Producers

Federation Ltd, Ambattur Dairy, Plot No.29 & 30, SIDCO Industrial Estate,

Ambattur, Chennai — Directions issued under Section 33A of the Water

(P&CP) Act, 1974 as amended and under Section 31A of the Air (P&CP)

Act, 1981 as amended — Regarding.

1. Proceedings No. T4 / TNPCB / F.0541AMB / RL / AMB / W&A / 2018,
dated: 23.12.2019

2. Proceedings No. T2 / TNPCB / F. 0541AMB / RL / AMB / W&A / 2021,
dated: 10.12.2021

3. Proceeding No. F.VN.011 f AMB f RL / DEE / AMB / W / 2022, dated:

©13.07.2022

4. DEE's Letter No. TNPCB / DEE fAMB / RL / F.AMB0062 / W8&A / 2022,
dated: 05.12.2022

TRAARA

Whereas _the unit of M/s. Tamil Nadu Cooperative Milk Producers Federation

Ltd, Ambattur Dairy, Plot No.29 & 30, SlDCO Industrial Estate, Ambattur, Chenna:
has obtained consent to operate and subsequent renewal up to 31.03.2022 for the
following vide Proceeding 1% and 2" cited for the production of standardised milk -
9000 T/M subject to comply with the following conditions inter alia

12
2

The unit shall apply and obtain CTO- Expansmn for its expans:on activity.

The unit shall restnct the existing production activity within permitted
consented product quantity.

The unit shall operate and maiﬁtain the combined ETP provided efficiently
and continuously so as to achieve the treated effluent standards prescribed by
the Board. -

The unit shall ensure that no treated / untreated effluent is discharged outside
its premises under any circumstances

The unit shall complete and commission thé new ETP of higher capacity
immediately.

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032.
Tel : 044-22353134 - 139 Fax : 044-22353068
Email : tnpeb-chn@@govin  Web : inpcb.gov.in
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unit was under operation. At the time of inspection, the unit

26

Whereas, during inspection of the unit by the officials of O/o.DEE, Ambattur
on 13.07.2022, it was noticed that the unit of M/s. Tamil Nadu Cooperative Milk
Producers Federation Ltd, Ambattur Dairy was discharging trade effluent into nearby
Ambattur surplus storm water canal as against the conditions mentioned in the
consent order. Based on this, show cause was issued td the unit yide Proceeding 3"
cited as the unit was disch;arging treated / untreated effluent outside the premises as
against the conditions stipulated in the consent order. As the unit has not replied for

the show cause issued and not applied for renewal, the unit was called for personal
hearing by DEE, Ambattur on 18.11.2022.

Whereas, during the personal hearing conducted by DEE, Ambattur on
18.11.2022 with the representatives of M/s. Tamil Nadu Cooperative Milk Producers
Federation Ltd, Ambattur Dairy, the following points were agreed by the unit

1. To file the application with necessary documents and consent fee in

OCMMS portal within a week’s time.

- To furnish the action plan for the disposal of treated effluent.

TTo~ operate "the “effluent freatment plant efficiently to comply with the
discharge limits prescribed by the TNPC board.

4. To install filter press immediately to dewater the sludge generated from the
effluent treatment process

9. To provide Zero Liquid Discharge in the existing
discharge of effluent into Ambattur Surplus Canal.

The unit shall not discharge trade effluent into Ambattur Surplus canal
which leads to Korattur Lake.
7. The unit shall

28.11.2022.

ETP so as to avoid

furnish the action plan for the above points on or before

Whereas, since the unit has not provided action plan, the unit was again
inspected by the officials of O/o. DEE, Ambattur on 02.12.2022 and found that the

was manufacturing
standardized milk of 12000T/M (400000 Liters /day) indicating that it has gone for

expansion without obtaining necessary consent of TNPCB, Further it was noticed
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that the effluent generation is 400 KLD as against the consented quantity of 325
KLD. The ETP components provided such as oil skimmer, fat removal tank, Pre
aeration tank, Clarifier, F;ressure Sand Filter, Activated carbon, Biogas digester,
sludge drying bed were not under operation and the trade effluent generated was
flowing into the ETP components as such without any treatment. The entire quantity
of effluent after passing through the ETP reaches the storm water drain located

outside the premises.

\Whereas, M/s. Tamil Nadu Cooperative Milk Producers Federation Ltd,
Product Dairy unit is located adjacent to this milk processing unit and is
manufacturing milk products like Ice Cream 15 KLD (approx), Khoa 3 T/d (approx),
Curd 10 KLD (approx), Butter Milk 10 KLD (approx), Lassi 4 KLD (approx), Panner
7.6 KLD (approx), Special Curd 2 KLD (approx), Probiotic Curd 0.4 KLD (approx),
Probiotic Lassi 4 KLD (approx), Yoghurt Cup 0.5 KLD (approx). The trade effluent
generated from the product dairy unit was reported to be 200 KLD which is
discharged in to adjacent milk processing unit ETP for treatment. A total inlet trade
effluent quantity to the existing ETP is 600 KLD, but the designed capacity of the
existing treatment plant is 400 KLD only which is not adequate to handle the effluent
generated from both the milk processing plant and product dairy plant. Hence, the

_ETP provided at milk processing plant is not performing to the standards and it is just
used as a collection, holding and flow path for the trade effluent. Further, report of
analysis of the treated effluent samples collected during the period January 2022 to
October 2022 revealed that the parameters such as Toial Suspended Solids, BOD
and COD exceed the standards prescribed for discharge of trade effluent into inland
surface water. ' :

Whereas, the unit has not obtained valid consent from TNPCB and has also
gone for expansion without the prior consent of the TNPCB, which violates the
provisions of the Water (Prevention and Control of Pollution) Act, 1974 as amended
and the Air (Prevention and Control of Pollution) Act, 1981 as amended.

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032,
Tel : 044-22353134 - 139 Fax : 044-22353068
Email : tahpeb-chn@gov.in - Web : tnpeb.gov.in
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to
amended and unde

liance. )
g | Nadu Cooperative

sIDCO Industrial
der Section 33A

the light of he Unit of M/s. Tami
In the lig

H .29 & 30|
Milk Producers Federation Ltd, Ambattur Dairy, Pl(,)t N01 tions un
Estate, Ambattur, Chennai is issued with the following direction e i
of the Water (P&CP) Act, 1974 as amended and under Section

(P&CP) Act, 1981 as amended.

the above said facts, t

1 The unit shall strictly restrict the production capacity of the milk processing

plant within consented capacity of 9000T/M- (3lakhs liters/day)

immedietely.
2. The unit shall take immediate ‘action to revamp the ETP and bring all the

treatment units into operation.

3. The unit shall apply and obtain CTO-Expansion for its expansion activity
and then only can go for expansion production of 4 Lakhs liters/day.

4. The unit shall operate and maintain the ETP efficiently and continuously so
as to achieve the standards prescribed by TNPCB.

5. The unit shall ensure that no treated / untreated effluent is discharged
outside its premises under any circumstances.

6. The unit shall take immediate action to stop receiving the trade effluent

from the product dairy located nearby.

7. The unit shall furnish concrete proposals within one month to develop
greenbelt within the premises by utilizing the treated effluent.

8. The unit shall go for expansion only after revamping the existing ETP and
after obtaining CTO Expansion.

A
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e AR - ¢
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TAMIL NADU POLLUTION CONTROL BOARD

Failing to comply with the above directions, further action will be initiated
against the Unit on merits in accordance with law.

The receipt of this proceeding shall be acknowledged.

&k}.’k“’“"’w

For Chairperson

To \?q'}“"‘
The Deputy General Manager, \10\\11

M/s. Tamil Nadu Cooperative Milk Producers Federatmn Ltd,

Ambattur Dairy,

Plot No.29 & 30, SIDCO Industrial Estate,

Ambattur, Chennai

Pin: 600098

Copy To

1. The Managing Director,
Tamil Nadu Co- operatwe Milk Producers Federation Ltd,
e Ambatiur Dairy,
3A, Pasumpon Muthuramallnganar Salai,
Nandanam, Chennai,
Pin: 600035

2. The Joint Chief Environmental Engineer (M),
Tamil Nadu Pollution Control Board,
Chennai Zone:

3. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Ambattur

4. File copy

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032,
Tel : 044-22353134 - 139 Fax : 044-22353068
Email : tnpch-chn@gov.in  Web : tnpcb.gov.in
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TCMPF Ltd., AMBATTUR DAIRY
29 & 30 AMBATTUR INDUSTRIAL ESTATE

30 PH: 044 2346 4528 - 533
FAX: 044 2346 4638

65T NO:33AAAATOZ239MIZK

Email - agmead12@gna®l.com

proceeding No. TNPCB / T2
F.0541/ Directions / W & A /2022 d
16.12.2022. e

F

Compliance Report

7/The unit shall strictly restri

: . ict th
production capacity of the Milk processing
plant w1th'1n consented capacity of 9000T/M
(3 Lakhs liters/day) immediately.

A.t present we are Pprocessing 3 Lakhs
Liters/day as per consented quantity.

The unit shall take immediate action to
revamp the ETP and bring all the treatment
units in to operation.

een taken to revamp the ETP &

Steps have b
been initiated accordingly-

proposal has

o for CTO-Expansion

The unit shall apply ‘and obtain CTO-
Expansion for its expansion activity and
then only can go for expansion production
of 4 Lakhs litters/day.

The unit shall operate and maintain the
ETP efficiently and continuously so as to
achieve the sta

The unit shall ensure tha
untreated effluent is discharged outs

t no treated /
ide its

remises un
The unit shall t
receiving the trad
Dairy located nearby.

ake immediate action to stop
e effluent from the Product

////
: 7 |The unit shall furnish concrete proposals |}
i within one month to develop greenbelt «10000 Kurungadugal® scheme as Per
; within the premises by utilizing the trade | instruction from TNPCB.
1] |effluent. G
{ '8 [The unit shall go for expansion only after | After revamping the ETP only, we are
g ETP and after | proposed to go for CTO-Expansion

revamping the existin
obtaining CTO Ex ansion.
We request you to

will comply within the time bound period a

o€ pen®,

ndards rescribed b TNPCB.

der an circumstance.

kindly accept our reply an
nd directions laid down by the

We are proposed to
up to 4 Lakhs Liters

procedures.

g
/day followed by TNPCB

the ETP & to maintain the

We are operating
bed by TNPCB.

standards prescri
The effluent has not been discharged

outside the premises.

has taken action to

construct and commission new ETP we have
allocated Rs.7 Crores for construction of a
new ETP and consultant’s are called for
technical guidance to construct a new ETP
with anaerobic digestion (3LLPD), Aerobic
treatment, Flow controls, Automation, Fish

pond, RO system, Solid waste management.
on to technical

Final discussion is going
specifications for the tender.
d to enrol the TN Govt.

We are propose

The Product Dairy

d oblige. We assure to TNPCB that we
Board.

For T.C.M.P.F. LIMITED,

NN
L AN

\

DGM (PRODUCTION], AMBATTUR DAIRY.
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TAMIL NADU POLLUTION CONTROL BOARD

MINUTES OF THE PERSONAL HEARING MEETING WITH THE AUTHORITIES/
REPRESENTATIVES OF M/s. TAMIL NADU COOPERATIVE MILK PRODUCERS
FEDERATION LTD, AMBATTUR DAIRY, PLOT NO. 29 & 30, SIDCO INDUSTRIAL
ESTATE, AMBATTUR
Date :  30.06.2023 Time: 11:00am
Venue: TNPCB Corporate Office, (Conference hall),

76, Mount Salai; Guindy, Chennai - 600032

MEMBERS PRESENT:

Er. R. Kannan, Member secretary, TNPCB

Dr. R. Rajamanickam, ACEE, TNPCB

Tmt. Er. S. Indira Gandhi, DEE, TNPCB, Ambattur

Er. S. Vijayarajan, EE, TNPCB

Tml. Er. N. Dharshika, AE, TNPCB, Ambattur

Er. R, Jayanthy, AE, TNPCB

Mr. |. Jaikumar, DGM (Production), TCMPF Ltd., Ambaltur dairy

Mr, T. Paramasivam, AGM (Engineering), TCMPF Ltd., Ambattur dairy
Mr. J. Poongundran, DM (Engineering), TCMPF Ltd., Ambattur dairy

e e e ookl e e o

©CPNOD A BN

The DEE, TNPCB, Ambattur briefed about the directions issued fo
M/s. Tamil Nadu Cooperative Milk Producers Federation Ltd, Ambattur Dairy, Plot No. 29
& 30, SIDCO Industrial Estate, Ambatlur vide TNPC Board's Proc., dated 1.6.12.2022
and also stated that the unil has nol initiated any action to comply with the conditions
such as lo restrict their production capacity within consented quanlity, to operate ETP
efficiently, etc., and haphazard disposal of effluent on land and in the storm waler drain
inside the premises leading to outside the premises attracting lot of complaints from
public. :

Further, the DEE, Ambaltur slated thal, huge quanlity of plaslic waste (covers,
sheels elc.,) has been slored inside the premises which cause odour nuisance and also

lead lo complaints from public.

Member secretary instructed the unit of M/s. Tamil Nadu Cooperative Milk
Producers Federation Ltd, Ambattur Dairy to furnish propoéal to improve the existing
ETP and to provide Zero Liquid Discharge (ZLD) system to ‘avoid complaints and to
dispose the plastic waste (covers, sheets elc.,) which is stored inside the premises on
daily basis.

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032.
Tel : 044-22353134 - 139 Fax : 044-22353068
Fmail - tnacbh-chniManvin Weh * tnneh anv in
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the

Posal of effiuent and

next Wednesday (05.07.2023). Finally, the

With this, the meeting came to end.

R :‘;‘\TJ%H-{U o

For ber Secretary
To ?u %h‘ww

1. " The Managing director, TCMPF Ltd.,

NO:3A, Pasumpon Muthuramalinganar Salai,
Nandanam, Chennai - 600 035.

2. The Deputy General Manager,
TCMPF Ltd., Ambattur dairy,

Plot No. 29 & 30, SIDCO Industrial Estate,
Korattur village, Ambattur taluk, :
Chennai district — 600 098.

3. The District Environmental Engineer,

- Tamil Nadu Pollution Control Board,
Ambattur - for follow up action.

Copy to

1. P.S. to Chairperson

2. PA toMS

3. File (TCMPF Ltd., Ambattur Dairy)
4. File (TCMPF Ltd., Product Dairy)
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:‘/ *  Tamilnadu Co-operative Milk Producers Federation Ltd.,
y. No.: 29 & 30, Ambattur Industrial Estate, Chennai-98,
£ = Email: agmead12@gmail.com,
6!,5 Phone: 044 23464528 — 533.
Ref: 23073/DGM(P)/AD/Engg/ETP/23 Date: 06.07.2023
To

Dr.Jayanthi.M, L.F.S,

Chairperson,

Tamilnadu Pollution Control Board,
76, Mount Salai,

Guindy, Chennai — 32.

Sir,

Sub: TCMPF Ltd — Ambattur Dairy — Submitting of reply for hearing
Attendedon 30.06.2023 for renovation of ETP and disposal of
plastic waste —regarding.

= EhExEE

We herewith state that, the proposal for renovation of ETP has been
prepared and received approval from our Managing Director. The tender
process will be started immediately and it is assured that the work will
complete within 6 months.

The details of work to be carriedout are as follows,

S N £ | Cost |
N ; gty v Nature of Work % Estimatio
o. | Equipmen E =
{
1.Cleaning of scum, 3 :
: 2.Civil plastering of damaged portion of the |
2 Sl : {
B e | 5.00 |
tank 3.Providing sufficient coarse bubble air r
r diffusers for equalization tank and 4 nos. of
m collection wells. :
g TN,
>/ N& Removing of old gear box with fan unit, ‘
e?. ion ivil plastering of damaged portion of the . i
07 | ok
e T !
’ oviding sufficient fine bubble air |
\ é:. SETS. ! !
R 5 - i i
5 \\N\Q@eﬁ‘ 1.Removing of damaged unit, %
) 2.Civil plastering of damaged portion of the |
3 Clarifier - 1 | tank and increasing the height for 2 feet. 6.50 |
3.Supply, installation and commissioning of | =
new clarifier mechanism with connecting {
pipe lines by utilizing the existing MS bridge. | '
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1.Removing omposition inside the

digester,
4 |UASB 2.Repairing and replacing of damaged 8.00
Digester gutters in the topside,
3.Replacing of damaged gas pip¢ lines,
painting of staircase and supports.
1.Removing of old materials inside the filter,
5 | Sand filter |2 Painting of inner and outer portions, 1.50
3.Replacing of new filler materials.
1.Removing of old materials inside the filter,
6 | Carbon filter | 2. Painting of inner and outer portions, 1.70
3.Replacing of new filler materials.
Sludge 1.Removing of old materials inside the bed,
i - - .50
8 deying bed 2.Replacing of new filler materials. 2P
8 nos.
Dissolved .
A;fsu. i : 1.Supply, installation and commissioning of
-8 Float:ation DAF unit with structures and frames for the 30.15
Unit(DAF) capacity of 8 LLPD
- 1.Supplying and fixing of 2.5 inch dia and
Final 10 kg/cm?2 PVC pipe line for 2500 mts with
treated necessary valves and fittings;
9 water 8.50
distribution | 2-Fixing at 2 feet below the ground level and
lines providing 1.5 inch pipe with valves of 150
nos. for distributing water.
Total Value for Renovation Work in Lakh T4.25
Operation Supplying of 2 man power for each shift(One-
and technical person and one nontechnical
10 maintenanc | person) and 1 no. of nontechnical person on 64.80
| efor 3 years | general shift. ;
on 3 shift o -
basis otal man power is 7 nos. per day
Grand Total Value in Lakh 139.05
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The work will be completed and the trade effluent will be handled in
our ETP. The consent expansion will also be applied in future for handling
excess quantity of trade cffluent. Presently, the stagnation will be avoided by
installation of pipe lines for 2500 mts for distribution of water. The fodder

trees will also be planted inside the dairy campus.

It is also assured that, the plastic waste deposited inside the dairy

campus will be disposed at regular intervals and the accumulation will be
avoided in future.

Kindly accept our reply and requested to issue the consent renewal.

Thanking you

For TCMPF Ltd,

)
Deputy Gener. anag'bh}\rodn],
Ambattur Dairy.

qaal®d
PoCE)
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3. TAMILNADU POLLUTION CONTRO
From — — ———— B -
Er. S.!ndiraGandhf, M.E., The Deputy General Manager,
District Enviranmentaj Engineer Tamil Nady Cooperative Milk Producers
Tamil Nady Pollution Control Boarg Federation Ltd, ambattyr dairy,
77A, South Avenye Road, No.29&30, SIbco Industrial Estate
Ambattyr Industria| Estate, Ambattur,
Chennaj - GO0 058, Chennai-600 098.

3 i — 600098 —~Non
Compliance of directions and conditions in consent order issued—
Regarding.

Ref: 1. F'roc.No.TszNF‘CB!F.0541AMBERLMMB!W&A!2021 dt: 10.12.2021
2. Directions issued dated 16.12.2022

3. The unit's reply dated 06.07.2023 ang 05.02.2024
4. The inspection to your unit on 22.03.2024

* hrdkdkded

werk will he Compieted within 4 period-of §

to BLTC approval, and on approval
15 days. The work will be com

inspected on 22.03.2024 and it Was noticeq

such as Bar screen chamber | and |1, oijl

skimmer, Pre aeration tank, aeration tank lll, Clarifier Il, Pressure sand filter,

Activated carbon, Biogas digester, sludge drying bed were not in operation ang

the trade effluent generated was flowing into

the ETP Components as such
without any treatment.
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The partially treated trade effluerd#vas flowing as such in the open area
which causes stagnation within the premises shows there is no adequate green
field for discharge of treated trade effluent for gardening. It was instructed to stop
receiving the trade effluent from adjacent product dairy, but still there are
provisions for receiving the trade effluent from the adjacent product dairy.

Further, even after a lapse of 8 months, the unit has not taken any
concrete steps to revamp the existing ETP and comply with the conditions
mentioned in consent order dt; 10.12.2021 and Directions given to the unit vide
Proc. dated 16.12.2022. Hence, once again you are requested to comply with the
conditions mentioned in consent order dt:.10.12.2021 and Directions given to the
unit vide Proc. dated 16.12,2022 and to furnish the action taken report to this

““office immediately.— - —
District gmﬁ:?ﬁnéﬁ al E neer,

‘Tamil Nadu Pollution Control Board,

Ambattur.
AL


37


38

Tamilnadu Co-operative Milk Producers Federation Ltd.,

Email: agmead 12@gmail.com,

#
m No.: 29 & 30, Amba%é.lr Industrial Estate, Chennai-98,
‘f

Phone: 044 23464528 - 533.

Ref: 058/DGM(P)/AD/Engg/ETP /24

To

Er.S.IndiraGandhi, M.E,

District Environmental Engineer,

Tamilnadu Pollution Control Board,

77A, South Avenue Road,

Ambattur Industrial Estate, Chennai-600 058.

Sub: TCMPF Ltd - Ambattur Dairy - Renovation of ETP

updated - reg.

Date: 17.04.2024

— status

Ref: Lr. No.: TNPCB/DEE/AMB/RL/F.AMBODGQ/W & A /2024,
dated: 03.04.2024 of M/s.TNPCB, Ambattur.

Madam,
It is herewith info

sk dddek

27.10.2023 for renovation of existing ETP.

rm that, the online tender has been floated on

The details of equipments to be renovated are as follows,

S. No. Name of the Equipmént to be Renovated V?Sem iit;ds_
1 Equalization tank 5.00
2 Aeration tank - 1 10.40
3 Clarifier - 1 6.50
4 UASB Digester 8.00
b Sand filter 1.50
6 Carbon filter 1.70
7 | Sludge dryingbed—8hos. ', 2.50
8 | Dissolved Air Floatation Unit(DAF) 30.15
9 Final treated water distribution lines 8.50
10 Ogeration and maintenance for 3 years on 3
shift basis Bl
TOTAL VALUE IN LAKH INCLUDING GST 139.05
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As there was only one participant, the tender was cancelled and
retender floated on 18.12.2023. Then two nos. of companies participated
and the commercial bid was opened. The quoted value is f?s.169 lakh and
on negotiation, they reduced the price to Rs.168 lakh which is 20% higher
than the estimated cost of Rs.139.05 lakh. The subject was placed in the
BLTC meeting held on 01.03.2024 and the committee members suggested to
further negotiate the price with the bidder. As the IAS officers are
participated in the election works, there is delay in fixing of next BLTC
meeting date. The subject will be placed in the next meeting for approval.

The raw effluent received from Ambattur dairy is completely treated‘in
our existing ETP. The samples are regularly taken by M /s.TNPCB officials
and the test report is received for the same. The treated water is maintained
as per the standard. The provision for entry of Product dairy raw effluent
water pipe line is removed on 16.04.2024.

The treated water is completely utilized within our campus. There are
about 5000 nos. of trees are planted inside the campus. Further tree
plantation is planned after this summer season.

This is submitted for kind information.

Thanking you

For TCMPF Ltd,

Mahgger(Prodn),

kﬁ( Ambattur Dairy.

P
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AT B e L ey SR | v

VIZAI ENGINEERING LLP i

o —— I

W ST Regd. Address : AF3 Unlque Zodiae Flats, #15,
S ey Jaganathapuram Main Road, Medavakkam,
OFfice, Address : #7/186, Plot No, 5, VGP
-y Pushpa Nagar Extn, Medavakkam,
'ENGINEERING  Chennal, TamHNadu 600100, India. !
- Contact: 739 738 7407 TPCATE ‘
Emall : contact@vlzalengineering.com
gl el e _ GSTIM : 33AAUFVT299L1Z0 i DELEVERY CHALLAN
' DC No : DC/VE/24-25/0004 Place OF Supply : Tamil Nadu (33)
DC Date :04-07-2024 ] Challan Type ] 1 Supply on Approval
T R I O I A s TR T T e e M R R

R o e e | % 1 R W 54 e 1 e e b iy e

THE TAMILNADU CO-OPERATIVE MILK PRODUCERS FEDERATIDN LIMITED.
~Ambattur Dairy, 29 & 30, Ambattur Industrial Estate,

Chennai - 600098, Tamil Nady, India. : ; 7 %
GSTIN 33AAAATO239M1ZK . ; . ' j
: LN 3 -‘.Hs" i 7 : ; .
| # | Item & Description” 2 - | /sAc Qty R"F“ CGST | SGST | Amount
1 ' HYDRAULIC MINI COMPACT BALLER T T ea6ze1 | T 100 2,25,000.00 9% | 9% 7225,000.00

| DETAILS OF STRUCTURE OF HYDRAULIC PRESS : !
' Body Build With 8Bmm Plate 4 !
' Capacity: § Tanes
Hydraulic Cylinder Stroke : 750 mm
Cylinder Ram Dia: 50 mm
, Bale Weight : 20 Kgs (POLYTHENE COVER)

; HYDRAULIC POWER PACK :

i ; Mode of Operation : MANUAL

: i Electric Moter : 2 HP, 1440 RPM (BBL Make)
: Hydraulic Pump : Yuken make. 1 i ;
' Malves : Poly Hydran make. ! 1 i

OTHER NECESSARY ACESSOR lES
! Filter breather
: : Oif level gauge Isolator and pressure gauge
! Working Pressure : 100 Bar

|
: Tank Capacity : 50 Ltrs J
: i b i e i itk ik ke L M i ¥
e 3 A f Sub Total 2,25,000.00 [
i n o

i T9 (3 \
Indian Rupee Two Lakh Sixty-Five Thousand Five Hundred' - | S ey : FRpBLAn ’
Only ." SCSTY (9%) 20,250.00 ;
' A T bt ! Total ¥2,65,500.00 :
Notes 1| T A2 i
' |

For VIZAI EHGINEERING LLP

1. Above Prices are ex-works,

2. Payment Terms : 100% Against Delivery with Invoice.
1.3, We declare that this invoice shows the actual price of goods &
- services described and that all partlculars aré trueand correck.”
4. Warranty Period: 12 months from the date of installation of the
- Machine. (WARRANTY DOES NOT}NCLUDE MISHANDLING OF THE

MACHINE). s
. Ref our Quotation: QT/VE/2425/0092/5AL dt. 01,07.2024 -

j
ated Partner |
n_a.t_yre_ s e

X
\;
[
ﬁgﬁi
%

©
SOWERED BY L
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THE TAMILNADU CQ-OP. MILK PRODUCERS® FEDN. LTD.,
JOINT MANAGING DIRECTOR’S OFFICE, AMBATTUR, CHENNAI-98.
Tel. Ph. Nos.: 23464528, 29, 30, 31, 32, 33 Fax No.: 044-23464536
SUPPLY CUM WORK ORDER (%
Ref.-Nc.: 3587/JMTO/Engg/2023 , Date: | 08.2024

GST No.: 33AAAAT0259MIZK /
To

M/sAndian Air Conditioning Services, °

5

X Aigarrun OX

Sub: TCMPF Limited — JMD’s Office — Engg. Section — e-bid open tender

towards the Renovation of Effluent Treatment Plant(ETP) and for

operation and mainteryETP for 3 years at Ambattur Dairy —

Orders issued — Reg. ; /

Ref: 1) Your open tender offer — commercial bid opened on 15.07.2024.
2) Your negotiation mail on commercial bid dt. 16.07.2024.
LR S
ORDER:

It is hereby, to place orders for the Renovation of Effluent Treatment Plant(ETP)
and for operation and maintenance of ETP for 3 years at Ambattur Dairy at the total cost
accepted end price of Rs.1,28,24,798/- nett as per the speciﬂcations! terms and
conditions mentioned in the open tendeyThe break-up details of rates accepted are

furnished in the attached Annexure.
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M/s.Indian Air Conditioning Services, Mumbai should do the renovation of Effluent

Treatment Plant(ETP) and for operation and maintenance of ETP for 3 years strictly in
accordance with the ailed description and specification as mentioned in the open
tender schedule. : ) i
Delivery Schedule:

M/s.Indian Air Conditioning Services, Mumbai should complete the renovation of
Effluent Treatment Plant(ETP) at Ambattur Dairy within 100 days and the operation and

maintenance of ETP for 3 years from the date of issue of supply cum work order.

Payment Terms for Supply:

a). 60% of basic price and other charges + 100% taxes shall be released on
receipt of the Supply of materials/work required for the renovation of
Effluent Treatment Plant(ETP) in good condition without any damage at site.

b). The remaining 40% payment on basic price shall be released after the
erection and saﬁsfactory commissioning of the Effluent Treatment Plant(ETP)

at site. /

(OR)

If the site is not ready due to unavoidable circumstances for
carrying out the erection and commissioning of the equipments within 3
months period, then the balance 40% payment on supply will be
considered for release on submission of irrevocable Bank Guarantee for a
value equal to 40% of supply order value, for one year and extendable for

another one more year with an agreement on a non-judicial stamp paper
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w oWt o

to a value of Rs.100/- (Rupees hundred only) for execution of project

subsequently without altering the erection and commissioning charges. /

Payment Terms for Erection and Commissioning:

a). 60%

of the erection and commissioning charges shall be released on satisfactory

e
completiove“erection and commissioning of the Effluent Treatment Plant
(ETP).

b). Balance 40% of erection and commissioning charges shall be released after 15

days consequent run with full capacity/designed capacity of the Effluent Treatment
Plant(ETP). The period of 3 months satisfactory performance of the Effluent
Treatment Plant(ETP) is requj d for making 40% payment for erection and
commissioning charges. /"E

c) Operation & Maintenance Ghz;ge}sh'éll be released on satisfactory completion of

O&M Contract every month.

Invoice and Delivery challans:

Invoice and delivery challans shall be raised in the name of the Joint Managing
Director, TCMPF Limited, Chennai — 98-in trip'licate'clea.rly-indicating,our purchase order

No & Date without fail. Without thé required documents, no payment could be made. .

General Terms:

1. M/s.Indian Air Conditioning Services, Mumbai shall execute an agreement for the due
and faithful performance of the contract with the Joint Managing Director, TCMPF
limited in the specimen annexed herewith in a non-judicial stamp paper to be

purchased on or after the date of P.O. for a value not less than Rs.10

0/-. The~
agreement shall be executed within 15 days from the date of Purchase Order. /
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. No price increase over the agreed rate of Rs.1,28,24,798/- nett for the Renovatiop, of
Effluent Trealment Plant(ETP) and for operation and maintenance of ETP for 3 years
at Ambattur Dairy shall be allowed on any grounds whatsoever.
A security deposit of 5% of the total value of the contract is Rs.6,41,240/- and the
EMD amount of Rs.1,39,000/~ remitted with the tender will be adjusted against the
Security Deposit. Hence, M/s.Indian Air Conditioning Services, Mumbai shall furnish
the balance amount of Rs.5,02,240/-"has to be remitted towards the security deposit
within 15 days on receipt of this order in favour of “The Joint Managing Director,
TCMPF Limited, Chennaj" by DD in any of the nationalised Bank. The Security
Deposit will be refunded after a period of 6 months on satisfactory performance of
contract from the date f-handling over to the user department. The S.D. shall not
carry any interest. /0
- Request for extension of delivery period, price escalation and exemption of SD, will
not be entertained under any circumstances.

- The decision of the Joint Managing Director, TCMPF Limited shall be final conclusive

and binding in all the matter / disputes regarding this contract.

. If the contractor fails in his due and faithfyl performance of the contract within the time

fixed, the contractor is Jiable to pay as liquidated damage of 1% Per month subject to

the maximum of 5% on actual expenditure of contract / final bill value, "
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8. If the contractor fails to execute the contract satisfactorily at the tendered rate, then
the security deposit remitted by the contractor will be forfeited by the Federation.

9. All questions, disputes or differences arising out of or in connection with the contract if
nct concluded shall’be subject to the Court of Deputy Registrar(Dairying), Tiruvallur,
.Tanlli!nadu. /

/By order of the Managing Director/

for TCMPE Ltd., 9/{
Encl: Annexure and Specimen copy Dy. Genl. Manager(Engg.) i/c. }

of the agreement
Copy to: 1

he Dy. Genl. Manager(Prodn..), Ambattur Dairy
e Asst. Genl. Man Dai

3) The Manager(Stores), Ambattur Dairy

4) Stock File & Spare
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ANNEXURE FOR RENOVATION OF ETP AND Q&M FOR 3 YEARS ATAMBATTUR DAIRY

i

|~

5. | Name of the |[Work Description| = Qty. Slze |Volumein Specification Basic Rate per IGST @ L~Tatal End
No.|  Equipment : Litres Kg./Metre/Nos./ |18% extra| Rate per
Set/Lot/Job Kg./Metre/
including P&F, \\\ Mos./Set/L
Freight Charges etc| ot/Job
J .\.\-u n ..1.\.\..! - S \\\\
je A L ) A Rs. P.| _~ Rs. P/ Rs. P.
1 |Eguallzation tank 7 |Cleaning of scum ¢ 1ot ¢ | 15mx 3me| 1,50,000 |Scum to be removed for 15m X 3m x 0.06m(H} 350000.00] G3000.00/ 413000.00
: x® 4mfH) v
Providing sufficient Tt |~ 5" Dia, B Class GI Pipe: 12 mirs, Length, 3° Olz. B
coarse bubble air /| Class GI Plpe; 24 mitrs, Length, %* Dla, 55 304
diffusers for i Grade pipe 6f thickness 1.6Smm; 120 murs. Length
equalizaton tankand 4 |~ and fabricating with suitatie flanges, bend, valves,
Naos. of eollection wells Fd ete, Providing 17 Mos, of coarse bubble diffusers of
length 2 mirs, each for egqualization tank and grid
well 111, Then providing coarse bubble diffusars of
length 1,5 mitrs. each of quantily 10-Nes. for
grigwel I, 1 and collectan well. Preferred Hake lor
Cearse Bubble Diffusers: Rehaw/ 01T Hagnum/
EDI/ Cogeny Envicon fAguaflux. Merrbrane Tube
Diffuser Lanath 2200mim and 1700mm s buyoanty
G frew. MOC of the membrane is m__xoamuﬁﬁm both he
e . |sides 1000mm and 750mm each slda, . Pl
e Z : \\ ¥ ..\\ -
ation tank 1 Remaving of old gear, 1lot f]149.4 x 144,500,000 4 X
box with fan unit \\\ % 2.59m \_\\. 450000.00 81000.00|  531000.00
Frov|ding sufficlent fine .\..: Lot \\\ & Dip. B Class GI Pipe: 18 mirs, 37 Dia. B Class Gl
bubbile air diffusers, S ; \ ipe: B4 mirs. Lendth and fabricating with sultable
- flanges, bend,~Valves, etc, Providing 50 Nos. of fine
bubble diifdters of length 2 mtrs, each for Aeration
Tank 1, Preferred Maoke for Coarse Bubble Diftusers:
Rehauy OTT Magrumf ED1Y Cogend Envicon
fhguafius. Membrana Tube Diffuser Length e
2200mm is Luyoancy free. MOC of the Eunmz.._m
|Polypropylene(PFR). MOC of the membrangads
Shlicone, Length bath sides 1000mm,
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ANNEXURE FOR RENOVATION OF ETP AND D&M FOR 3 YEARS AT AMBATTUR DAIRY

tal End
S. | Name ofthe |Work Description] QL Basic Ratc per IGsT@ | To
1 Size |Volume in Specification ;
: vapratafioe,. |18% exira| FSbope,
Set/Lot/Jo .
including P&F, Mos./Set/L
Frelght Charges etc. ot/Job
\ﬂ- ‘lll.\i
Vi - : g _ ..\\\ Rs, P.| " Rs.P.| 7 Rs.P.
5 |Sand Filter# Removing of ald Lio - 2m(oia) % |7 7,500~ [Removing of oid Imatenals inside te fter, © 200000.00 36000.00 236000.00
materals _g . 2.4am ]
Hie s #(Degth) 2
Falnting of Inner 1 Lot Painting of Inner and outar portions.
outer partions \\\.\ \\u\\\.
Replacing of new fiter i ..E..s\ Replaping of new miter matenals, \
L finaterials, " i P : e
il e e P -
8 - |Carbon Rlber o Reflanng of ol 1lot 42m(Dia.) x \b.bou Hemoving of ol materials inside the fiter, = 150000.00 27000.00 177000.00 o
matenals intida the «._ 1Lem My . — .
L o - (Peptn)
Painting of inner and 1ot Painting of inner and outer portions.~~
ouler portions. &
Replacing of _.W.GE. 1 _.an\\ 4 Replacing of new fliter materials, \.1.\1 z
materials \\\ - s g Por
7 |Skdge dryigg ed-8  [Removing of old | Llot ¢ Emxamu| - *|Removing of old _.._._anm.uvs..._:a cleaning of 8 Nos. of 7000005 126000.00 E26000 Dm
hiers, ‘\_.u materials Inside the bed 1.2m wHoa.“Xza UItres f5udge drylng bed. . .
, e 3 il
Replacing of filter \\\ 1Lt} " T B MNes. . [Refiling the existing materlal by adging required fa ...1\11... o
rlals =~ I ~_|additipnal nzw fil ial, - —
T |Gircular Dissolved Alr m._.ann_.m_g.. DAF tuim” 1 NG, —\.Jw:x — 4.8 | Tapk Volume |Tank - RCC, Scoop/Wiping mechanisms with trame neonﬁ_omfﬁu u.umooakmﬁw 5
Floatation Unit(DAF) |CJarifier \v\ fotr. X 2.8 |40 m3 with [MS 304, Scoop rotating gear box with motor — 1 : . 2242C00.00
with bottem darifler mir, #7| tree board  |HP,Center position rotating gear box with motor —
« volume _{¥’HP. Electrical Control Panel, Preférred make of
gear box with motor m‘ww_..e_._: TGRY
o e Jonnson/Bunfigliol
i < 1HNo, Clarifier mechanism gear box with motor = 1 HP,
Mﬂhﬂ_ﬂqn_ﬂ_nn ncwow_ﬂm.d r\\ 4 Preferred make of gear E%Am_oﬂnwun_sv_ﬁ
TGP/ Juhnsen/Bunfiglioll
g
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ANNEXURE FOR RENOYATION OF ETP AND 0% FOR 3 YEARS AT AMBATTUR NAET
5. Hame of the [Work Deseri gt 1657 & Total End |
ptlon) Qty. Slze |Velume Specilication Baslc Hate per

e s il _a_..___n_w_np_..“a A Kg./MetrefHos./ |1B% extra| Halz per
Set/Lot/Tob ¥g./Metre/
including F&F, Mot /Set/L

Freight Charges etc, olfloh
e j st
, 4 20 Y s, P.” Rc.P. — R, P,
# [final trealea “ [Supplying and Lot 4 Preferred make of PVC pipes BTitings: 200000h| 125000 00| SA4000.00]
water distribution [fixing of 2.5 jadh ot Ahicvad, Aot \wv.

lines dia. and 10
rglem? PYC Pipe
ling for 2500 mtrs,
with neceszary
valyes and fittings.

Fixlng of 2 feest | 1 Lot \

belowr the groun ‘
level znd providing
1.5 Inch pipe with

valves of 150 Mos,

for distributing ~ - s
v L~

yiater,

10 [Operation and  [Supplying of 2 man . 431000000  7752000G]  S085E00.00
malintenance for |power fof rach :
3 years period on [shift{one technical
3 shift basis, person and onc
non-techrnjdal

i i e o o S L 2
B —— L - o T ———
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ANNEXURE FOR RENDVATION OF ETP AND DES FOR 3 YEARS AT AMBATTUR DAIRY
S. | Nemeof the |Work Description| Qty. Size |Volume in specification Basic Rate per IGST® | Total End
No,| Equipment Litres T Kg./Metre/Nos./ |18% extra| Rate per
set/Lot/Job Kg./Metre/
including P&F, MNos./Set/L
Freight Charges etc. ot/Job
_ Rs. P. Rs.Bf~__ Rs. 7 gl
11 | Special Repair of 508473.00| 91525.14| 599998.14
Civil works for : .
strengthening of
existing ETP of
. | Ambattur Dalry \\
as per open # ‘
tender # .\\\\
Grand Total 12824798.14
Grand ; \.\\
._.nnu.____-oc:——mn_ to) - iy T 12824798.00
.. A
m\l Dy. Genl. Manager{Enge.) ife ..W\M
2
A.r \ A&/{x _ &g
\n %/ K....uym_.
k

el
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THE TAMILNARI T =———
JOINT Mﬁfhzg?&m? P. MILK PRODUCERS’ FEDN. LTD,,

SIDCO INDUSTRI AL STECTOR S OFFICE, PLOT NO.29 & 30,

Tel. Ph. . ATE, AMBATTUR, CHENNAI - 600098, |
Nos.: 23464528, 2g, 30, 31, 32, 33, Fax No.: 044-23464536 |

|

]

7, - dgmpurchas '
PurChase Order No.: = J—Mﬂm
:T11K512024 / Dated: 1082074/

s

WORK ORDER

To
/M/s.Shakﬁ Plastic Industies,
No.‘202/2031204/205, Business Classic,
Chincholi, Bunder Road, Maad West,
Mumbai, Suburban, Maharashtra,
Pin — 400064/ ®:98058 13988
®:- sahil@shaktiplasticinds.com
Sir/fMadam,
Sub: TCMPF Ltd. — JMD's Office — Tender for Hiring _the
Producer Responsibility Organization (PRO) for collection,
recycle and disposal of plastic wastes (Milk Poly Pouches,
Plastic Cups, PET bottles, etc.) At Dairy/Parlour/TCMPF
units or- other sources for EPR compliance as per the
scope of work — Collection, Segregation and recycling of
" Post Consumer Plastic as per PWM Rules 2016 —
Acceptance of your tender offer — Work order issued for
the One year Period 2024-2025 - Regarding.

Ref: 1. Our tender Ref. No.38/K5/2024.
2. Technical bid opened on 21.03.2024.
3. Commercial bid opened on 30.05.2024. /

L 3

Order:-

With references to your tender offer above cited, We wish to inform that,
as per tender, you are eligible for “Hiring the Producer Responsibility
Organization (PRO) for collection, recycle and disposal of plastic wastes
(Milk Poly Pouches, Plastic Cups, PET bottles, etc.) At Dairy/Parlour/TCMPF
Premises/ or other sources for EPR compliance as per the scope of work
for Collection, Segregation and recycling of post Consumer plastic as per
PWM Rules 2016" at TCMPF Ltd., unit Premises. The tender quantity of ¢
3,891MT for a one year period and the quoted rate of Rs.1,534/- (Basic /
Rs.1,300/- Per MT. + IGST 18%) at the total cost of Rs.59,68,794/- (Rupees Fifty
Nine Lakh Sixty Eight Thousand Seven Hundred and Ninety Four Only) under
Federation Own Funds, inclusive of all cost of delivery at the final destination
such as transportation, payment of duties and taxes leviable, insurance and any
other incidental services etc. and as per the tender terms & conditions.
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- : |
cm*phrceasperﬂ‘esca;ecf f i -_
wkaspe'wmmmisﬁxg | I ,_
a period of One Year. ; L Tomd | 5754 |

(Rupees Fifty Nine Lakh Sixty Eight Thousand Seven Hundred 2nd Nen=t, -af"rwf%'??/

1) SECURITY DEPOSIT:-
AWMWME&MS@&@E‘&W%&E&&
'mMémﬂbe_mﬁdvrﬂﬁﬁ@,sﬁanﬁed&i&drz&bﬁﬁﬁh
m@"hﬁwhmd@dm&mhnmfsdﬁwjeémka;gmeé;ﬁ
ﬁ'eﬂeserwﬁazﬁ'cﬁ{miadmmhmcfﬂ'mmmﬂ;&‘g Dir=cir,
TWMW—WM,W&.&gmﬁEWMﬁﬁI
mﬂmhﬁﬁmmf@ﬁ.yw {Fapess Too L=
Thirty Two Thousand Four Hundred and Forty Oniyj [(Le) Fs 282440 5% =T
mm{vamej(-)Rsﬁﬁ,m—=2,32,4-éﬁ’-{a?=r o of ELET)

Mmm&ag@m@ndﬁ@hmm&m
mmmdmmmﬁmmmmamﬁm
s@rwmbﬁevﬂmd&imﬁrﬁm Sdesfomfed=d =i o
mWf_m.mdeﬁﬁdw.MEﬂmm&mm
of Security Deposit and executing of agresmend) m=y Esd. oo ooy £ 5=

ﬁmmﬁmmmwm Tamigrades Co-ope

2
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« Once the offer is acc

" Board Cartons/MWaste Fi b’

generated by TCMPF Ltd-.lnl._‘lni?sf_ UHT54MiIk & Products Packaging Waste

epted and agreement executed, the rates shall be valid {ill

. of works in all res - :
entertained on any ground. pects. No escalation whatsoever will be

4) SCOPE OF WORK:-

EZLE;ZI'SWNQ a mechanism for collection of post-consumer generated plastic

Establishing households through appropriate channel like waste pickers, waste

- aggregators Scrap dealers, commercial establishments, Aavin Retail Point/

5)

parlours, road litters etc. and transportation to processing facility through
adequate capacity vehicles.

Sorting and processing of waste at their facility - Recyclable
LDPE/LLDPE/PET/IML/PP

SINGLE- LAYERED PLASTIC (SLP) Waste poly pouches PE Materia!.

installation of bottle crushing machines at Aavin Parlours, if agency wishes so.
Arranging the collection of crushed materials generated from the bottle crushing
machines, if desired by the agency.

The facility must have Central/State Pollution Control Board (CFfCBIPCB)
consent of adequate capacity at least equivalent to the take back quantity offered
by the bidder. : _
Dispatch of waste for recycling in suitable market acceptable forms such
granules/lumps. -

Provide take back credits equivalent to Metric Tons of Plastic recycled to TCMPF
Ltd. . S o
Registration/Renewal with CPCB will be responsibility of the agency who gets the
order and the agency will also Co-Ordinate with TCMPF Ltd. for quarterly EPR
compliance to CPCB. _

Submission of quarterly report of EPR compliance to CPCB and TNPCB

Making good the shortfall quantity for EPR compliance from their own collection

network.

EPR REPORT AND CERTIFICATE FOR COLLECTION, STORAGE,
TRANSPORTATION, RECYCLING AND DISPOSAL OF PLASTIC WASTE:-
PRO shall responsibly manage plastic waste on behalf of the TCMPF Ltd.,
Chennai.

The collection of plastic waste shall be brand agnostic, and will be a cumulative
quantity irespective of the brand.

The PRO will provide monthly reports to the TCMPF Ltd. in connection with the
quantity and quality of plastic waste collected, recycled and disposed. PRO shall
also provide original documents including challan and records fo the party
enabling them to demonstrate the traceability of waste disposal. Strictly as per
TNPCB requirements. ;

The PRO shall provide, with the monthly report and a certificate specifying the
quantity of plastic waste that have been collected and sent for recycling and/or
the waste disposal entities by them. It shall be the sole responsibility of PRO to

P e bt
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eNsure that the plastic waste is being re_c;ycled or offered to the waste dispogy;
entities, strictly as per TNPCB r uirements. . G
PRO shau'iiu.-e F;Eat the entig:s invbived in collection, storage, -transportaﬁ‘cn
recycling and disposal shall comply with all pollution control regulations, including
Environment Protection Act, Air & Water Act and Rules there under etc. -

PRO shall provide valid copies of pollution control board consent obtained from
the entities that will be the final disposal destination (e.g. cement kilns). This shall
also form part of the monthly report.

PRQ shall prepare a standard operating procedure (SOP) for callection, storage,
transportation angd disposal of the plastic waste. This shall be approved by the

TOMPF Ltd. and any change to the process shall be brought to the notice of the
TCMPF LTD immediately. - T .

PRO shall assist TCMPF LTD fo fulfiling the EPR requirements of the TCMPF

- Units _as per the PWMR 2016 and its amendments as well as respective state
rules. This shall include collectio ' [

behalf of the TCMPF Ltd. and prepar
réquirement of the relevarit state ¢

6) PAYMENT TERMS-.

a) 80% Payments shall be released within the 30 days upon submission of
aCknOW_IEdged proof to establis'h,traceability of recycling done for TCMPF
Ltd., with eamed recycled points and diversion certificate along with
onginal -invoice. ‘The submission of bills to made a
.pengdfcrty (Like Mo_nthllei.larterly etc.,) in the letter of allotment

b) 20% payment shall be released in the next one Month.

¢©) Price Validity, Escalation/De-Escalation .

d) Payment for registration shall be released within the 30 days upon
comp_latio_n_ of tegigt;fation Process and obtaining certificate. 4

©) This order has reference to your tender/offer. It is also subject to the terms

- and conditions stipulated in the tender are constitute an integral part of the
order. = i ' : _ . .

f) Make sure that all purchase order related invoices are submitted within 10

. days from the day of -shipment of ordered ~goods and/or services
performed.. PR S P

- @) Time is the essence of contract.

h) No partial shipment unless otherwise permitted by TCMPF Ltd units, -_
) Please raise separate invoics for capita ond Input e« - o
+J) Vendor can also submit digitally signed e-invoice (PDF) to this office.

o, k) Please specify TAN no. l_n“'tﬁ'é.é-‘-Invoice if TCS lsbeingclaimed ininvoice.

1) We request you to kindly raise separate invoices for capital and input
A OMS. o pes B o S S S i e


55


7)

8)

9)

< m) For any further clarificati

: on/Instrycti .. 56
rendering services as tructions/site related i

i Per scope nformation needed for
email to dgmpurchas ma:'?coOf work, you are requested to viite an

n) Before dispatch the mater;

ose of receiving
dully filled in, along with consirp Tovement of goods, are annered
o) Further, It is the res

copy of registration
Medium Enterprise

popsibilitg of suppliers to self-declare along with the
Certificate if they are registered under Micro, Small and
s Development act, 2006 (MSME)

Plastic Post consumer waste means:- Milk pouches, Curd/Butter Milk
pouches, Milk products cups (Curd, Yoghurt, Ice Cream etc.), Bow (Khoa,
Dahi etc), Glass (Lassi etc), PET bottles of Ghee, Butter Milk, etc.

P)

Q) The PRO will be liable for payment of all taxes/duties Good & Service tax
(GST) and other liabilities in respect of the business.

REGISTRATION UNDER EPR__AND _FULFILLMENT OF EPR
REQUIREMENTS OF THE TCMPF LTD. AS PER PWMR (PLASTIC WASTE
MANAGEMENT RULES) 2016 AND ITS AMENDMENTS OF RESPECTIVE
STATE PCB (POLLUTION CONTROL BOARD) RULES:-

PRO shall assist TCMPF Ltd., for fuffiling the EPR requirements of the
TCMPF Ltd., units as per the PWMR 2016 and its amendments as well as
respective state rules. This shall include collection, recycling and disposal of
plastic waste on behalf of the TCMPF Ltd. and preparing plastic waste

collection plan as per the requirement of the relevant state pollution control
boards.

IMPLEMENTATION OF CENTRAL GOVERNMENT WASTE
MANAGEMENT RULE (EPR) AND FURTHER NOTIFICATIONS BY
GOVERNMENT FOR THE TCMPF LTD. OR ANY OTHER ACT AS MAY BE
ENFORCED IN INDIA AND IN ANY STATEININDI .

PRO through collection, recycling and disposal of plastic waste in area of
operation of TCMPF Ltd units. shall ensure that the TCMPF Ltd is able to
fulfill its EPR responsibilities as per the Central Government notification or

TNPCB notifications and its subsequent amendments and/ or the extent law
on Plastic Waste Management.

COLLECTION / RECYCLING DATA AS PER THE TCMPF LTD. /
POLLUTION CONTROL BOARD REQUIREMENTS:-

» EPR Services as per the TCMPF Ltd units requirements.

* PRO shall provide data to the TCMPF Ltd units along with recycling
method on or before 10th of each month.

10) EPR SERVICES AS PER THE TCMPF LTD. REQUIREMENTS -

* PRO shall make best endeavors’ to resolve any EPR related queries of
the TCMPF Ltd.
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11)Representing_the TCMPF Mﬂm—%% .
INPCB/ Environment Ministry) and other forums as and when require..

* PRO shall only upon having received the prior written instructions from
the representatives of the TCMPF Ltd., units represent the TCMPF Ltd.
among Central Government Agencies Such as Central Pollution
Control Board (CPCB) or any other Government Authority such as

TNPCB as and when required with minimum 72 hours nofice at its own
cost, : -

PR

12)LIABILITIES OF THE SCOPE OF WORK:-
« All liabilities arisin

_ only.
:3)::- INFRASTRUCTURE 70 BE SET BY PRO.--
o}deI?CIOShﬂms:,; usﬁﬁf’“gfﬁOEPCenters and Collection Points at the earliest in
E“;l!l;onment Ministry. . R fomalities and regulations lay down by
- Flastic waste collected from an : R o S
3 téo?lsumer Plastic waste™ ¥ manufacturing facility will not qualify as "post-
- Wollection Centers shal| rocure/col om ti P
) Rag picker- procure/collect from the following:
b) Small Scrap Dealers.

c) Direct collection from Institution (Hotéts Bark H '
. | I n » Banquet Halls etc)
d) Other Collection Centers run by Municipal Bedies, NGO etc.

g out of the designated works shall be with the PRO

€) From any open sources :
f) Cleaning contractors
g) Aavin Parlours!Ouﬂets

4. PRO shall provide addresses and locations of the Collection Centers to the
TCMPF Ltd., units onitsrequest. . = = - e '
o. The entire waste collected at Collection Centers shall be sent to Recycler's

- recycling plants for recycling. =~ -

6. PRO shall provide data in following format to the TCMPF Ltd., and TNPCR on/

before 10™ of each month for each collection center: St

= M thl - | Collection | on behalf of the - Cumulative Collection

iry | _centre ' | TCMPFLTD(MT) | {(Y1D) -

14) COLIECTION PARAMETERS/TARGETS: -
e To be mutually agreed between the parties. The services shall be restricted to
~ the annual volume of Plastic waste of the respective states as communicated

and agreed between the parties. - e -
'« PRO shall also make best efforts for spreading awareness of Plastic waste
recycling and sustainability among masses of these cities. The awareness tol
shall be: SN S S -
« Volunteers stationed on collection points. " =
‘e Posters banners placed at various locations of the city.
| _ 2

(P Scanned with OKEN Scw
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.1 ﬁ}‘ns ,i,t : b a‘l t ‘.‘-i : 1‘ L i

r bottla erushing /Plasti
reg g astic Collection/ Plastic
RIOVRD any assistancaispa I

rsfQutlats, if neadod. TCMPFE Limitad units will nat

machinas \ ca for il i
Sehines installed will be outside th&ﬁn&i\ﬁ}%ﬂ;{g‘% Etfd tt‘;]?u&mgé‘: st s

Plastic bonéqgh% mtm;gﬂ for take back cradits equivalent to Metric Tons of /PE
and also pass o por the quantity mentioned in Notice inviting Tender, recyel
DRSS on this cradit to TOMPF LWd/MDCMPU account, FENET

2 JON-COMPLIANGE~

In case contractor fails t i i -
DG g ails to provide proportionate EPR credit to TCMPF
t;dmla t:g::u‘ 12% mnnual intsrest will be charged from contractor. For
of Monthly EPR limit variation of £10% will be taken as normal.

1§) (PRO) MUST FPROVIDE FOLLOWING INFORMATION TO TCMPF

LYD/DOMPU ON LEYTER HEAD OR IN GIVEN FORMAT.
:ﬁ“m information s only to assess the bidder's capsbility for performing the
S.\No. Dascription lnfnm‘mg;:; :{ooh-e fillad
i A. Details of Intrastructure available in Tamil Nadu XA S
i A1, | Location of the work ares L = M____\
I A2. | Number of collection centers with
locations details -
AS. | Number of rag pickers registered with the
organization, -

Ad. | Waste processing facilities y
A5, | Recydling and cther fadilities o
AB. | Agreement with the cement
industries (Please sttach copy of the
sareement)
B. Year wise plastic waste collection/Management

Bi. | Plastic waste collected from Tamil Nadu

B2, | Waste recyeled or sent for recydling

BS. | Waste utifized for co-processing in
cement kiln of other uses.

17) RECORD KEEPING, INFORMATION SHARING AND COMPLIANCE OF
INSTRUCTIONS:-

The PRO shall maintain proper and full records viz, accounts, vouchers,

bills, tax, etc. pertaining to plastic waste collected and EPR credit gained and
make it available for inspection by the TCMPF Ld.,

The PRO shall comply with any other instructions issued by the TCMPF
Ltg from time to time as may be necessary to ensure better services.

7
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- FTHERS et aecam ey
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includes collusive practice among bidders

-of the benefits of free and open completion.

the negligence of the PRO or the PRO's failure to perf

v e R
T B TR T T %
ety e R e G et S o

L Coh et s i sl o o

© 59 P 1 =l
The PRO shall furnish all information, re

ime to time, failing which the
MPF Ltd,, from time . s
?%lw;g l?t?! r:r?i;‘si.r?:s:r)\'u:: thh:cr:ight to im&gse suitable penalties on the |

including termination of the Agreement.

The PRO shall at all times indemnify an ‘c" ey
from and .against all actions, suits, procee '"Qé
charges, claims and demands of eueryl,naturef TR
recovered against the TCMPF Ltd., by reason of a )’s S
licensee, his agents or employees, in rendering service
his guarding of the same.

F Ltd.
harmless the TCMP 2
losses, costs, damages,

escription brought or
o dc{ urpomission of the

der the license or in

P W e courts
The agreement shall be subject to the exclusive jurisdiction of the

_ a_t-'C.hennai only,

18) CORRUPT OR FRAUDULENT FRA CTICES:- : .

PRO has engaged in corrupt or fraudulent practices, in competing for orcln
executing the License, the TCMPF Ltd., may, after giving 15 days notice to the agency,
terminate the License. For the purpose of this Sub-Clause: : i, .2
"Corrupt practices" means the offering, giving, receiving or soliciting of anything of value

to influence the action of a public_ official in the tendering process or in License
execution: :

“fraudulent practice” means a misrepresentation of facts in order to influence a
tendering process or the execution of a License to the detriment of the Licensor, and
] (prior to or after bid submission) designed to

establish bid prices at artificial non competitive levels and to deprive the administration

The émployees, contractors, sub bontractors of the PRO will not be in any
contractual relation either with the TCMPF Ld, . ol :

The PRO will bear  the cost, throughout the term of the License, for a
comprehensive general liability insurance covering injury to or death of any person (s)
occurring in the course of execution of this license, including death or injury caused by

orm its obligation under the
responsible for any payment of compensation

agreement. TCMPF Ltd., will not be held
inthisregard. ~ = =~ '

PRQ shall be solely respohsible for ;::nmpliahce with applicable laws such as
good & Service Tax (GST) or any other law of the land and registration/approval from
statutory authority, if required. e Cr e e SE b 2oy )

. PRO s'h'ail not carry on any unlawful immoral or illegal activity in the premises of
TCMPF Lid. >~ b s SGa i Pl

_ The TCMPF Ltd., will not be liab
-any other law of the land, by the PRO.

cord, etc. within fifteen (15) day;“'- §

le for any liability arising under the labour laws or

>
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CM d
'®garding o ot their discrefig
Which it may , of the Licenge a:dml_aty rat for any record 1 satisfy them

ount to by, ICensee wil provide every help failing

€ach of Condition of the PRO

zgggﬁggs(lff?ﬁy): in the Whole or part thereof as Provided under terms and

el (o) ne license. The License shall also be debarred from participating in

i e Projects of TCMPF_ Ltd. for a period of Three Years. The decision of
CMPF Ltd. will be fina and binding in this regard.

22) Labour Laws:-
__Th_e Service 'Provider!Agency shall comply with the provisions of all labour
legislations including the requirements of
~* Payment of Wages Act
Employees’ Compensation Act
Shops & Establishment Act
PF & ESI Acts
Child Labour (Prohibition and Regulation)
Contract Labour (R&A) Act,
Minimum Wages Act, 1948

The TCMPF Ltd. will not accept any responsib-i'rity for the 'Icssidarnageﬁnjury
(including death) caused to the License or to the personnel engaged by him in
the process of rendering services under this contract and no claim/compensation

will be entertained in this regard.

24) OBSERVANCE AND PERFORMANCE CERTAIN ACTS:-

The PRO shall, at all times indemnify the TCMPF Ltd. against all claims and
penalties which may be suffered by TCMPF Ltd. or any person employed by them by

reason of any default on the part of the tenderer

provision of:
i.  Workmen's Compensation Act-1923

in due observance and performance of

Employment of Children's Act XXV of 1938 and

9
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Any other relevant laws \\
[ {2 61 ; \
25) C OMPLIANCE OF INS TRUCTION:-

The PRO shall comply with any other instructions issued by TCMP Eel;ttg;
from time to time within a reasonable time, as may be necessary to ensure
services, e =
26) NO UNLAWFULALLEGAL ACTIVITY: . j

... The PRO and/or its staff shall not carry on any unlawful, immoral or illegal
activity at the premises of TCMPF Ltd. It is clarified that if the Licensee suffers
any loss or damage on account of the PRO being restrained by the TCMPF Ltd.
o any other competent authority for indulging in such illegal activities or any
ﬁg“t:;:x’f“ of any law, the PRO shall not be entitled to any compensation

. 2g Gengml Terms and COndiﬁons:-
T

_ 25 77 - contract period shall be valid from 20.08.2024 to
19.08.2025 (for One yeay). However, the Federation reserves the right to
extend the contract fora further period up to six months, '

4. Bill shall be in the name of : e Tamil '

- Federation Limited, the Joint Managing Dire 29,

industrial estate, Aavin Dairy road, 'éhénnai-jﬂa.' il

.recyciingtraceabilif?.-- s e ol ; _

6. Prices shall be inclusive of all taxes and duties, collection, Segregation,

- Packaging for,_wqrdi_ng'& recycling, > . i B :

7. EPR Services offered by the bidders shall comply with the plastic waste
Management Rules 2016, as ~amended ‘'on 2018 and :
amendments as and when under PWM Rules. . - i

8. The contractor shall ensure collection, Segregation and recycling of Post -

Consumer p!as_tic-és"ﬁér'iPWM Rules 2016 to & tuine of 50% for 1* Year.

9. If any disputes/queries rgi,Sé.hf'CPCBITNPCBISlammry body regarding

~ Plastic waste Management of TCMPF Ltd., the contractor has to provide

the required documents/details” or communication has to made by the

| - 10.The licensor reserves the right to amend any of the clauses of the
i : o .. agreement and also to add fresh clauses :frar'ﬁ]"ﬁqiél"t_o time. The rider

10
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days of the o 1Al be ¢
y amendmenﬂchang@s. Xécuted between the parties within 15

11.Further, TCMPF Ltd
stipulated in any clau.s
order to meet operat

resery
es the right to extend or reduce the time

e in the :
tender/ license conditions herein above, in

! ional exi i }
Director lgencies. The decisi i
OF TCMPF Ltd. In this regard shallbe fngl, - o o
FORT.CMPF.LT
| 527
Deputy General l\g:'rager (Engg.) ‘e
Copy to: -

1. The General Manager (Mkg.) Head Office, Ch-35

2 Thﬁ’ Dy. General Manager (Dg./Engg), Ambattur/Produts
Dairy/Madhavaram/Transport Unit/Sholinganallur/DCCP/Madurai ice cream
m‘ajrsﬁéDlPNBFSS (Attur Quarantine Station, Pudukudi Rearing Station, Karumanthurai)
3. The Dy. General Manager (QA), Head Office, Chennai-51

4. The Dy. General Manager (Engg.) Head Office, Chennai-51

Copy Submitted to:-

1. The Managing Director, TCMPF Ltd., Ch-35 }

2. The Joint Managing Director, TCMPF Itd., Ch-35 *For favour of information PI.

11
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iNdianN acs

Government Approvegd Electro-mechanical Engineers
Efficlent Engineering Solutions Provider

Ref: IACS/207/2024-25 Date: 12" November, 2024

To.

The Dy. General Manager (Engg.).
The Joint Managing Directors Office
TCMPF Lid

Chennai - 600098

Dear Sir,
ub: R est for Extension

Name of Work: - TCMPF Limited - JMD's Office — Engg. Section - e-bid open tender towards
the Renovation of Effluent Treatment Plant (ETP) and for operation and maintenance of ETP
for 3 years at Ambattur Dairy

Tender Reference No: 3587/JMDO/Engg/2023 Date: 08/08/2024

We would like to update you on the progress of the renovation work at the Effluent
Treatment Plant. While we have successfully completed the major time-consuming jobs at
the site, we have faced delays due to heavy rainfall. As a result, we have been unable to
carry out certain activities, such as excavation for the foundation of the DAF, positioning the
hydraulic crane near the aeration tank for shifting the old gearbox and fan unit, as well as
some other civil works.

Considering the present conditions, we kindly request an extension of time beyond the
original completion date. Since the monsoon season is expected to last until the end of
November, we believe an extension of 60 would be appropriate.

We kindly request your approval of a 60 - day extension to ensure the work can be
completed in a safe and efficient manner.

Thank you for your understanding and support.

Thanking You
Yours Faithfully
fidign Air Conditioning Services

MUMBAI : No. 3, Vasant Prabath, V. N. Purav Marg, Near Chembur Naka, Chembur, Mumbai - 400 071,
GOA : Room No. LNS-138, Saidham CHS Ltd., Behind Sai Service, Near Patrakar Colony, Alto, Porvorim Border, Goa - 403 521.
KERALA : 2/563, Sankers Building, Panikkarupadi, Mattakuzhi, Varikkoli P.O., Puthenkurish, Kochi - 682 308.
T +91 810484 7553 - M +91 98215 28572 « E ksajnair@gmail.com
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i M‘g COPVNIN - AR
, == TAMILNADU POLLUTION CONTROL BOARD

£ —_— District Environmental Laboratory, Ambattur. DEeR 2 o2
{='Iz" Report of Analysis \J\
ROA No: 173/2024-2025 Dated : 10.05.2024
1. Nature and No. of Sample(s) : One Number of Sample
2. Date of Collection 124.04.2024 7
3. Sample Code No. and Point of : DEEAMB240042 - ETP Qutlet -Treated
Collection
& DEE Code DEEAMB240042
Nt::. Parameters Lab Code 173
Unit 1
1 |pH . 8.72
2 |Total Suspended Solids mg/l 10
3 |Total Dissolved Solids mg/l 1416
4 |Chlorides mg/l 240
5 |Sulphates mg/l . 104
6 |Oil & Grease mg/l <2
7 |IBODat27°C for3 Day.s mg/l 3
8 [COD mg/l 32
Sample collection charges Rs.860 /-
(Rupees Nine Hundred and Sixty Only)
Analytical charges Rs.2940 /-
( Rupees Two Thousand Nine Hundred and Forty Only )

MM

Deputy Chief Scientific Officer
DEL, Ambattur.
H &
s
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== TAMILNADU POLLUTION CONTROL BOARD

% District Environmental Laboratory, Ambattur.

- Report of Analysis

ROA No: 410/2024-2025 Dated : 04.06.2024
1. Nature and No. of Sample(s) : One Number of Sample
2. Date of Collection . 17.05.2024

3. Sample Caode No. and Pointof | : DEEAMB240120 - ETP Qutlet -Treated
Collection

DEE Code DEEAMB240120
,il} Parameters Lab Code 410
' Unit 1
1 |pH 8.41
2 |Total Suspended Solids mg/l 10
3 |Total Dissolved Solids mg/l 832
4 |Chlorides ma/l 217
5 |Sulphates mg/l 262
6 |Oil & Grease mag/l <2
7 |BODat27°Cfor3 Days’ - mag/l 3
8 |ICOD ma/l 32
Sample collection charges Rs.960 /-
(Rupees Nine Hundred and Sixty Only)
Analytical charges Rs.2940 /- _
( Rupees Two Thousand Nine Hundred and Forty Only )

N3
Deputy Chief Scientific Officer
DEL, Ambattur.
s
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=== TAMILNADU POLLUTION CONTROL BOARD

% District Environmental Laboratory, Ambattur.
Report of Analysis

ROA No: 710/2024-2025 - Dated : 05.07.2024

1. Nature and No. of Sample(s) : One Number of Sample

2. Date of Collection '[20.06.2024™

3. Sample Code No. and Pointof  : DEEAMB240244 - ETP Outlet -Treated
Collection

S| DEE Code DEEAMB240244
Nc;. Parameters - : Lab Code 710
Unit 1

1 |pH 8.54

2 |Total Suspended Sclids mg/| 10

3 |Oil & Grease : mg/l <2

4 |BO D at27°C for 3 Days mg/l 3

5 [COD - : mg/I 32

6 |Total Nitrogen (NO3+NO2) ma/l <1

7 |Total Phosphate mg/l o <0.5
Sample collection charges Rs.960 /- ;
(Rupees Nine Hundred and Sixty Only) 4 e =5
Analytical charges Rs.4510 /- ,
( Rupees Four Thousand Five Hundred and Ten Only )

A%l
Deputy Chief Scientific Officer

DEL, Ambattur.
% iy g
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e TAMILNADU POLLUTION CONTROL BOARD

£ District Environmental Laboratory, Ambatlur,
¥
@ ' Repon of Analysis My [
ROA No: 967/2024-2025 Dated : 05.08.2024 " 147 /,?
1. Nature and No. of Sample(s) : One qu_w__l_mr of Sample
2. Date of Collection - 26.07.2024
3. Sample Code No. and Point of :DEEAMB240320 - ETP Outlet -Treated
Collection
DEE Code DEEAMB240320 |
hs]:; Parameters Lab Code 967 ]
Unit 1 )
1 |pH 8.62
2 |Total Suspended Solids ma/l 8
3 |Oil & Grease magl/l <2
4 |B O D at27°C for 3 Days mg/l 2
5 |COD ‘ : mg/l 16
6 |Total Nitrogen (NO3+NO2) ma/l <1
7 |Total Phosphate mg/l <0.5
Sample collection charges Rs.960 /-
(Rupees Nine Hundred and Sixty Only)
Analytical charges Rs.4510 /-
( Rupees Four Thousand Five Hundred and Ten Only )
Q-

Deputy Chief gt;fentiflcé Officer

DEL, Ambattur.
NG



—

=, TAMILNADU POLLUTION CoNfBOL BOARD
?" District Environmental Laboratory, Ambattur.

Report of Analysis
ROA No: 1257/2024-2025 Dated : 30.08.2024

1. Nature and No. of Sample(s) : One Number of Sample
2. Date of Collection 73.08.2024

3. Sampk-; Code No. and Pointof : DEEAMB240384 - ETP Outlet -Treated
Collection

S| l DEE Code DEEAMB240384
No. Parameters Lab Code 1257
Unit 1
¥ 1pH 8.36
2 |Total Suspended Solids mg/l 28
X 3 |Oil & Grease mg/l <2
4 |B O D at27°C for 3 Days mg/l 5
5 [COD mg/l 56
6 |Total Nitrogen (NO3+NO2) mg/l 2.36
7 |Total Phosphate mg/l <0.5
Sample collection charges Rs.960 /-
(Rupees Nine Hundred and Sixty Only)
Analytical charges Rs.4510 /-
( Rupees Four Thousand Five Hundred and Ten Only )

Kbe20\G

Deputy Chief Scientific Officer
@ DEL, Ambattur.
\\.\‘C\
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= "éii,i‘};n POLLUTION coprpey
. : #G;L;J,—m;;g l-f’-'»’-"lf).’e-‘{zj, ﬁ‘;&_’-{?‘aﬂﬁ;ﬁo
Wﬁ%mzﬁ 24-2825. DA Loz ’
1. Walre and Ho, of g7 e Dated - 1740
- ﬁ J{f“;} . 0 e = o - .2524
/ 2. Date of Collection e Kumber of Bzmpls
f 2. Eample Code 1y ) 20082024
o4 7 €0, and s it
7 Srhedion - g DEELNE240501 - ETP Outist -Trested
i
i [ 1
8, | DEECode |  DEErNE240501 §
Mo, Parameters L6 Code o i
Unit d 4 é
1
% 7.19 |
§
E
2 |Total Suzpended Solids mgll 28 5
2 10il & Grease mgfl < |
4 |B O Dat27°C for 2 Days mgfl 4 ﬁ
5|COD mgf 40 §
6 |Total Nitrogen (NO3+NO2) mafl 185 %
| 'a
7 |Total Phosphate mgfl <05 1
|
ﬁl
Sample collection charges Rs.1050 /- ia
(Rupees Ons Thouszand and Fiity Oniy) 5
Znahytical chargss Rs.6550 [- 1
( Ruighe% Six Thousand Five Hundred and Fiity Only ) %
& AAE

Deputy Chief Scieniific Ofiicer

N
v

DEL. Ambattur.

i,

i e A AP TIE
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An ISO 9001:2000 /HACCP Certified Dairy

TCMPF Ltd., AMBATTUR DAIRY,

29 & 30 AMBATTUR INDUSTRIAL ESTATE ,

CHENNAT - 600 098

Email - agmead12@gmail.com

. PH: 044 2346 4528 - 533

FAX: 044 2346 4638

65T NO:33AAAATOZI9MIZK

—

DATE: 08.11.2024.

REPORT OF ANALYSIS TREATED EFFLUENT MONTHLY SAMPLES COLLECTED

BY THE TNPCB IN AMBATTUR DAIRY FOR THE YEAR 2024-25.

mE?

TCMPF Ltd., Ambattur Dairy.

Sl. PARAMETERS |Unit| TNPCB MONTHS
No. Standard |Apr'24| May'24 | Jun'21 |Jul'24| Aug'24 Sep'24
1 pH 55-9 |872| 841 | 854 |8.62| 836 | 7.19
2 | Total Suspended jmg/l| <100 | 10 10 10 8 28 28
Solids
3 Total Dissolved |mg/l| <2100 | 1416 | 832 e B I
Solids
4 Chlorides  |mg/l| <1000 | 240 | 217 | === | === | === | -=-
5 Sulphates ing/l] <1000.] 104 [ 62- s ne .| “won | =55 0 2
6 Oiland Grease |mg/ll <10 | <2 | <2 | <2 | <2 | <2 | <2
7 |B O D at27°C for|mg/ll <30 3 3 3 2 4 4
3 Days '
8 COoD mg/l| <250 | 32 32 32 16 | 40 | 40
9 Total Nitrogen |mg/l|  --- e <1 | <1]| 196 | 196
(NO3=NO2)
10 | Total Phosphate mg/l|  --- --- | --- | <05]|<05| <05 <05
: o Deputy e.ne:m%' Manager (Production),



THE TCMPF LTD :: AMBATTUR UAIRT o« LITLIRTREE = BV H=8.

MILK DESPATCH APRIL - 2024 A
DATE TMS500 | TM1000 | SM500 SM 225 FCM500 | DTM 500 ,_.mﬂ__,.“”qm omzﬂwaoa am:_,,.n._mrmg DELTE200 ML|  TOTAL
1-Apr-24 121642.50|  4573.00 138464.00 8.100 100986.50] /' 426.00 0.00 5915.00| 60180.50 477.00 432672.600
2-Apr-24 122696.00, 4634.00 138615.00 8.100  101997.00 426.00 0.00 6250.00| 61428.00| 461.40 436515.500
3-Apr-24 122795.50| 4777.00 137886.00 8.100 101927.50 428.00 0.00 6390.00| 63063.50 493.80 437769.400
4-Apr-24 122748.50|  4791.00 138983.00 8.100 102286.50 426.00 0.00 6415.00| 62071.50| 487.60 438217.200
5-Apr-24 123509.00|  4728.00 138658.00 8.100 102185.00 428.00 0.00 6665.00| 61833.00| 488.60 438502.700]
6-Apr-24 125532.00|  4468.00 139397.00 8.100{  103127.50 428.00 0.00 5770.00 | 62492.00| 482.20 441704.800)|
7-Apr-24 119898.00|  4131.00 137085.50 '8.100 97829.50 426.00 0.00 4795.00| 56595.50| 444.20 421212.800]
8-Apr-24 123656.50|  4750.00! 138844.50 8.100| 102661.50 426.00 0.00 6105.00| 61987.00 470.80 438909.400|
9-Apr-24 124706.50,  4407.00 138766.50 8.100 103353.00 426.00 0.00 5680.00| 62387.00| 464.20 440198.300)|
10-Apr-24 123586.50|  4654.00 138832.50 8.100 102501,00 426.00 0.00 6095.00| 62999.00| 468.80 439570.900
11-Apr-24 123651.00  4305.00 138015.00 8.100|  103023.50 461.00 0.00 5515.00| 61383.00| 457.40 436819.000
12-Apr-24 124181.00|  4659.00 138769.50 8.100  103537.00 426.00 0.00 6680.00| 63313.00| 459.20 442032.800
13-Apr-24 124357.50 4481.00| . 138894.50 8.100]  103009.50 426.00 0.00 5755.00| 61715.50| 469.20 439116.300
14-Apr-24 121203.50| 4219.00 137105.50 8.100 98755.50 425.00 0.00 5305.00| 59380.50| 468.80 426870.900
15-Apr-24 120960.50]  4698.00|  131378.00 8.100 96655.50 426.00 0.00 5750.00| 58515.00| 448.80 418839.900
16-Apr-24 119888.50|  4367.00|  137274.50 7.425 97011.50 415.50 0.00 5965.00| 61216.00| 443.00 426588.425
17-Apr-24 122785.00|  4367.00 140589.50 7.425 99433.00 415.50 0.00 6965.00| 64830.00| 457.80 439850,225
18-Apr-24 121306.50|  4318.00 140433.00 7.425 97867.50 415.50 0.00 6540.00| 62793.00 445.60 434126.525
19-Apr-24 116353.50|  3857.00 137733.50 7.425 92188.00 416.50 0.00 5450.00| 51748.00|  404.00 408157.925
20-Apr-24 118311.00 3988.00 140230.50 7.650 95642.00 422.00 0.00 5980.00| 54382.00| 459.20 419422.350
21-Apr-24 116684.50|  3794.00 137007.00 7.650 92345.50 422.00 0.00 5445.00| 52200.00] 422.60 408328.250
22-Apr-24 120263.00)  4509.00 139843.50| 7.650 97029.50 422.00 0.00 6305.00| 57366.00 393.40 426139.050
23-Apr-24 122546.50|  4601.00 139689.00 7.650 97338.50 422.00 0.00 7210.00] 57461.50| 411.20 429687.350
24-Apr-24 121361.50  4536.00 140293.50 7.650 98330.50 422.00 0.00 6440.00{ 58204.50[ 430.00 430025.650
25-Apr-24 121807.50| 4461.00 140734.50 7.650 93343.50 422.00 0.00 6925.00| 58544.00 425.60 431670.750
26-Apr-24 120682.00 4446.00 140602.50 7.650 96956.50 421.00 0.00 7110.00] 57595.00|  406.00 428226.650
27-Apr-24 119476.00 4358.00 139083.00 7.650 95842.50 421.00 0.00 6625.00| 54667.00] 418.80 420898.950
28-Apr-24 116703.00]  3910.00 137602.50 7.650 91554.00 421.00 0.00 5455.00 50447.00  403.00 406503.150
29-Apr-24 119495.00(  4493.00 139878.50 7.650 96122.50 421.00 0.00 6805.00| 55104.50|  409.00 422736.150
30-Apr-24 118772.00]  4545.00 138858.50 7.650 95835.00 421.00 0.00 6405.00 53826.50 418.40 419089.050
0.000
TOTAL 3641560.00| 132825.00, 4159548.00 235.350| 2965676.00 12730.00 0.00| 184710.00|1769729.00| 13389.60 12880402.950
AVG. 121385 4428 138652 8 98856 424 0 6157 58991 446 429347
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THE TCMPF LTD :: AMBATTUR DAIRY :: CHENNAI - 600 098.
MILK DESPATCH MAY - 2024
DATE TM 500 TM 1000 SM 500 SM 225 FCM maww DTM 500 qm.m n_..nhqm cm_._._ﬂpmn_s um_.__“__”. % { peLiTe 200 ML TOTAL
1-May-24 117494.00 3931.00 138504.50 7.650 93509.00 421.00 0.00 5955.00| 51209.00 395.40 411426.550
2-May-24 119311.50|  4539.00, -139419.00 7.650) 96392.00 421.00 0.00 6970.00| 53738.50| 401.00 421199.650
3-May-24 118938.50,  4286.00 139595.50 7.650 95545.00 421.00 0.00 6400.00| 53806.00 418.20 419417.850,
4-May-24 118794.00f 4116.00 139567.00 7.650 96091.00 421,00 0.00 6145.00| 54332.50| 427.20 419901.350
5-May-24 116258.00  3611.00 136671.00 7.650 89664.50 421.00 0.00 5255.00| 47257.00 385.20 399530.350
6-May-24 119184.00|  4356.00 139793.00 7.650 96963.00 421.00 0.00 6210.00| 54707.50| 402.80 422044.950 |
7-May-24 119865.00,  4397.00 139755.00 7.650 97573.00 421.00 0.00 7435.000  54603.50| 379.00 424436.150 _m
8-May-24 120561.50,  4614.00 140209.50 7.650 97746.00 421.00 0.00 6565.00 | 55290.50| 381.00 425796.150 _
9-May-24 120246.00  4399.00 139932.00 7.650 97338.00 421.00 0.00 7220.00| 55381.00( 368.00 425312.650
10-May-24 120421.50|  4483.00 140040.00 7.650 97456.50 421.00 0.00 6835.00| 55120.50| 367.60 425152.750
11-May-24 118530.50,  4115.00 138243.50 7.650 94646.50 421.00 0.00 5755.00 | 52570.00 372.40 414661.550
12-May-24 115857.00 3902.00 137048.00 7.650 91867.00 421.00 0.00 4445.00 | 48270.50 378.20 402196.350
13-May-24 118311.00f  4352.00 139598.50 7.650 95835.50 421.00 0.00 6345.00 | 51743.50 385.40 416999.550 _
14-May-24 116580.00/  4484.00 138991.00 7.650 95204.00 421.00 0.00 5915.00 | 50185.50| 375.80 412163.950
15-May-24 117033.00]  4350.00 139324.50 7.650 94534.50 420.50 0.00 7555.00 | 49844.50| 345.40 413415.050 i
16-May-24 114725.00  4401.00 138495.50 5.850 94209.50 401.50 0.00 7165.00| 50027.00| 342.00 409772.350 _
17-May-24 114099.50|  4271.00 138381.00 5.850 93611.00 405.50 0.00 7565.00 | 49565.50| 351.00 408255.350 _
18-May-24 114345.00f  3975.00 138039.00 5.850 93290.50 405.50 0.00 6500.00] 49593.00f 355.80 406509.650 m
19-May-24 111262.00 3687.00 135432.00 5.850 89534.00 405.50 0.00 4875.00|  44564.00]  341.40 390106.750
20-May-24 116072.00  4406.00 139255.50 5.850 94195.00 409.50 0.00 6730.00| 48312.00 353.60 409739.450
21-May-24 114747.50|  4347.00 138695.00 5.850 93970.00 407.50 0.00 7150.00{ 48452.00 371.80 408146.650
22-May-24 115929.00  4397.00 139479.00 5.850 95233.50 406.50 0.00 6260.00|  49640.00|  398.80 411749.650
23-May-24 115835.00|  4340.00 139516.50 5.850 95782.00 406.50 0.00 7030.00] 50500.50| 373.40 413789.750
24-May-24 116844.50)  4476.00 139860.50 5.850 95907.50 407.00 0.00 7180.00 51217.50] 368.20 416267.050
25-May-24 116439.50,  4142.00 138923.50 5.850 95209.50 407.00 0.00 6040.00] 49625.00 367.40 411159.750,
26-May-24 111878.00{ 3865.00 136409.50 5.850 88913.00 407.50 0.00 5305.00] 44210.50]  342.80 391337.150
27-May-24 116695.00]  4441.00 139453.00 5.850 96074.50 407.50 0.00 6525.00] 49755.00]  365.20 413722.050
28-May-24 117423.00 4382.00 140371.50 5.850 97605.50 407.50 0.00 6735.00 51351.00] 369.60 418650.950
29-May-24, 117953.00)  4465.00 140747.00 5.850 99015.00 407.50 0.00 6390.00] 52460.00| 377.60 421820.950
30-May-24 118910.00f  4458.00 140590.50 5.850 99115.00 407.50 0.00 6385.00| 52863.50(  358.00 423093.350
31-May-24 118892.00|  4342.00 139564.00 5.850 99233.50 408.00 0.00 7030.00f 53435.50| 368.00 423278.850
TOTAL 3629435.50| 132330.00, 4309905.00 208.350[ 2951264.50, 12822.00 0.00| 199870.00{1583632.00{ 11587.20 12831054.550
AVG/DAY | 117078.56 4268.71 139029.19 6.72 95202.08 413.61 0.00 6447.42 | 51084.90 373.78 413904.99
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THE TCMPF LTD :: AMBATTUR DAIRY :: CHENNAI - 600 098,

MILK cmmv_ﬁ.m_._ JUNE - 2024
DATE T™MS500 | TM1000 | smsoo SM 225 FCM500 | DTM 500 um:ﬂwse umcﬂmg BELTTESHRALY. ~ Yol
1-Jun-24 118204.00(  4053.00{ 138938.50 5.850 98069.00 408.50|  5925.00| 52560.00| 353.20 418517.050
2-Jun-24 114882.00 3929.00 136694.00 5.850 92646.00 408.50 5385.00| 47667.50 349.60 401967.450
3-Jun-24 11968000  4522.00[ 139822.00 5.850|  100481.00 40850  7450.00| 53303.00| 359.40 426031.750
4-Jun-24 120262.00|  4447.00 139914.00 5.850  100571.00 408,50,  6415.00| 54373.50| 363.00 426759.850
5-Jun-24 120956.50|  4431.000 140262.50 5.850)  101499.50 408.50|  7170.00| 55282.00| 366.80 430382.650
6-Jun-24 120822.50|  4450.00 140071.00 5.850]  101279.50 410.50|  7040.00| 55961.00|  363.00 430403.350
7-Jun-24 122769.00|  4422.00]  140168.00 5,850  101914.00 408.50,  7230.00 57008.00] 359.20 434284.550
8-Jun-24 121768.00|  4312.00] 140828.00 5.850]  110242.50 408,50, 5675.00| 58209.50| 369.80 441819.150
9-Jun-24 115866.50) 3886.00]  135265.50 5.850 92529.00 408.50,  4960.00| 48441.00| 348.60 401710,950
10-Jun-24 121608.50]  4596.00(  140163.00 5.850)  102059,00 408.50,  6675.00| 55568.50| 374.20 431458.550
11-Jun-24 120364.00|  4525.00]  139900.00 5.850/  100799.50 409.50|  5930.00| 54664.00| 325.80 426923650
12-Jun-24 120645.50|  4551.00] 139885.00 5.850]  101602.50 409.50|  7175.00| 55517.50| 340.40 430132.250
13-Jun-24 120741.50 4495.00 140060.50 5.850 102047.50 408.00 6135.00 55188.50 345.80 428427.650
14-Jun-24 120623.00|  4495,00| 140641.00 5.850|  101390.00 408,50  6820.00| 55082.00| 352.80 429818.150
15-Jun-24 119594.00)  4299.00|  140319.00 5.850]  100524.00 408.50|  6185.00| 54319.50| 349.80 426004.650
16-Jun-24 116048.50 3925.00 138223.00 4.500 94485,50 390.50 5045.00 48784.00 351.20 407257.200
17-Jun-24 118803,00| 4025.00,  139464.50 4.500 98814.00 390.50|  6165.00| 52244.50| 355.80 420266.800
18-Jun-24 119669.50|  4331.00]  140930.50 4.500|  101980.50 390.50,  5885.00| 54793.00] 362.40 428346.900
19-jun-24 121335.00| 4557.00|  140997.50 4,500  103119.50 390.50 5890.00| 55994.50|  350.40 432638.900
20-Jun-24 122335.00| 4649.00 141208.50 4.500 103987.00 391.00 5520.00| 56373.00f 373.80 434841.800
21-Jun-24 123111.00  4534.00( . 140921.00 4500  104274.00 391.00 5875.00| 5649100  356.40 435957.900
22-Jun-24 121602.50|  4409.00]  140113.00 4.500)  102586.00 393.00 6400.00|  54542.00{  357.40 430407.400
23-Jun-24| 116837.00| 3865.00  137605.50 4.500 93951.50 393,00,  4340.00| 48827.00] 356.40 406179.900
24-Jun-24 122627.50|  4606.00]  139601.00 4.500|  102731.50 393.00 5460.00(  55060.00]  412.80 430896.300
25-Jun-24 122771.50  4564.00]  139860.50 4.500  103016.00 393.000 5295.00| 56958.50] 362.40 433225.400
26-Jun-24 123129.50) 4710.00 140128.00 4500  103826.00 393.00 5560.00( 57603.50] 376.60 435731.100
27-Jun-24 123092.00| 4561.00]  140226.00 4500  104031.50 393,00 5520.00| 57902.50| 361.60 436092.100
28-lun-24 122349.50| 4584.00]  140131.50 4.500 102717.00 393.00 6490.00( 56688.00] 349.60 433707.100
29-Jun-24 122867.00] 4426.00)  140071.50 4.500|  102586.00 393.00 5675.00] 55682,50]  355.40 432060.900
30-Jun-24 118761.00| 3988.00]  138050.00 4.500 94980.50 395,00 4420.000 50031.50] 349.40 410979.900
TOTAL 3614126.50| 131147.00| 4190464.00 155.250| 3024740.50| 12014.00] 179710.00|1631121.00| 10753.00 12794231.250
AVG. 120471 4372 | 139682 5 100825 400 5930 | 54371 358 woiali
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THE TCMPF LTD :: AMBATTUR DAIRY :: CHENNAI - 600 098,

MILK DESPATCH JULY - 2024

DATE TMS500 | TM1000 | sms00 SM 225 FM500 | DTMS00 um_._q_,”_,ms_... um_.__ﬂ 300 e e B IALL - T
el s el wman w el sl mo | oman
39ul28]  124962.50 4653, . : : . 6840.00| 57683.00] 369.80 437543.000
AT T24138.00 aﬂw.”“ H““MM‘“” H.Mna 104306.50 393.000  7170.00| 58509.00| 375.00 440398.200
S0 12012850 263300 Leoner q.nau ””MHWMM M&E 6380.00 | 58775.50| 364.40 439674.100
: : : 93.00  7920.00| 58236.50| 375.40 439827.600
6-Jul-24|  123397.00] 4315.00)  139847.50 7.200]  103148.00 393.000  6660.00| 56274.00] 371.00 434412.700
7-Jul-24 118845.00|  4019.00] 136241.00 7.200 95067.00 393.50, 5685.00 49860.00 360.80 410478.500
8-Jul-24|  124460.50|  4643.00  138918.00 7.2000  103421.00 393.50|  6955.00| 56501.00] 370.00 435669.200
9-Jul-24|  123490.00)  4633.00]  138798.50 7.200]  102993.00 393.50]  6505.00| 56129.50| 368.20 433317.900
10-Jul-24]  119155.50|  4728.00 130593.00 7.200 95149.00 393.50] 6965.00| 51818.00] 365.60 409174.800
11-ul-24]  123263.00] 4611.00] 139199.50 7.2000  103195.00 393.50] 7470.00| 56893.00] 344.60 435376.800
12-Jul-24 122039.00]  4611.00]  138644.50 7.200  101383.00 39550, 6635.00| 54965.50| 365.80 429046.500
13-jul-24|  120740.00|  4484.00  138072.50 7.200  100409.00 393.50]  6805.00| 53412,00] 361.80 424685.000
14-Jul-24|  116684.00]  3998.00|  136032.50 7.200 93376.00 392.50]  5380.00| 48200.50| 343.40 404414.100
15-Jul-24|  122220.00 4591.00]  138599.50 7.200  102126.50 393.50| 6605.00| 56014.50| 356.00 430913.200
16-Jul-24|  121395.50|  4617.00  138509.50 0.000]  102308.00 382.00]  6665.00| 56630.50| 371.00 430878.500
17-Jul-24|  121858.00| 4398.00] 138372.50 0.000  102930.50 379.50,  5820.00| 56873.00| 372.20 431003.700
18-Jul-24|  122360.00| . 4606.00]  138669.00 0.000|  103600.00 379.50]  6400.00| 57491.00] 349.60 433855.100
19-jul-24]  123693.50| 4485.00]  138606.00 0.000|  103031.50 379.50|  7020.00( 56632.50| 384.20 434232.200
20-jul-24]  123195.00( 4223.00] 138818.50 0.000|  102267.50 379.50  5470.00] 56598.50|  368.40 431320.400
21-Jul-24]  119010.50| 3867.00  136243.00 0.000 95133.00 379.50|  4850.00| 51860.50| 340.00 411683.500
22-Jul-24]  123698.50|  4598.00(  139013.00 0.000]  103326.50 380.00|  5860.00| 57410.50|  357.00 434643.500
23-jul-24]  124121.00) 4582.00]  139355.50 0.000  103649.50 380.00|  6190.00] 58106.00 366.40 436750.400
24-Jul-24]  123998.00  4599.00]  139255.00 0.000]  103941.50 380.000 6035.00] 58134.00] 349.40 436691.900
25Jul-24]  123698.00|  4605.00(  139243.00 0.000  102990.00 380.50]  6595.00] 57935.00]  363.60 435810.100
26-Jul-24]  124624.50] 4624.00|  138643.00 0.000]  102164.00 380.50]  6580.00] 57003.00 175.80 434194.800
27-Jul-24]  102351.50]  4369.00 99230.50 0.000 64493.50 380.50|  5205.000 27816.000  0.00 303846.000
28-Jul-24|  101007.00]  4004.00 97501.00 0.000 60744.50 380.50]  4425.00] 26274.50]  0.00 294336.500
29-ul-24]  102456.50  4610.00 99593.50 0.000 65007.50 380.50  5675.00] 28345.50]  0.00 306068.500
30-Jul-24|  102788.00]  4561.00 99718.00 0.000 65491,50 380.50|  5670.00] 28488.00]  0.00 307097.000
31-Jul-24]  103406.50] 4549.00]  100061.50 0.000 66683.50 380.50]  5790.00[ 2915150,  0.00 310022.500
TOTAL 3697577.50| 138978.00| 4096927.50 108.000 2968410.00| 11983.50, 194275.00|1595076.00| 9252.80 12712588.300

AVG. 119277 4483 132159 3 95755 387 6267 51454 298 410083
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THE TCMPF LTD :: AMBATTUR DAIRY :: CHENNAI - 600 098.

MILK DESPATCHQUGUST - 2024

DATE TM500 | TM1000 | sm so0 SM 225 remsoo | prmsoo |PrE 00| PETESO Ipeime 00y ToTAL
1-Aug-24 104534.50]  4463.00 99608.50| 0.000 66993.00 380,00 5740.00| 30092.00 0.00 311811.000
2-Aug-24 104777.50|  4508.00 99664.,50 0.000 68828.00 383.50] 5715.00| 30130.50 0.00 314007.000
3-Aug-24 104479.50|  4345,00 99499,00 0.000 66227.00 380.50| 5355.00| 29801.00 0.00 310087.000
4-Aug-24 102457.50|  4066.00 96901.50 0.000 61902.00 380.50 4725.00| 26581.50 0.00 297014.000
5-Aug-24 104363.50|  4574.00 99160.00 0.000 66646.50 380,50 5695.00| 29362.50 0.00 310182.000
6-Aug-24 103950.50(  4682.00] 99113.00 0.000 68380.50 380.50] 5650.00| 30328.00 0.00 312484.500
7-Aug-24 103713.00]  4639.00| 99169.00 0.000 65751.00 380.50 5655.00{ 28609.50 0.00 307917.000
8-Aug-24 103603.50|  4645.00 99284.00 0.000 67695.50 380.000 5720.00| 28201.00 0.00 309529.000
9-Aug-24 105058.50|  4578.00 99272.00 0.000 65424.00 380.00 6030.00| 28593.00 0.00 309335.500
10-Aug-24 103171.00]  4341.00 98952.00 0.000 64895.00 380.00] 5445.00| 27642.50 0.00 304826.500
11-Aug-24 101010.50|  4007.00 96779.50 0.000 60522,00 380.00) 4475.00| 25045.00 0.00 292219.000
12-Aug-24 102952.00|  4573.00 99112.00 0.000 65232.50 380.00] 5605.00| 27358.50 0.00 305213.000
13-Aug-24 102544.00,  4543.00 99201.50 0.000 65921.00 380.00 5705.00 | 26905.50 0.00 305200.000
14-Aug-24 102575.50|  4667.00 99197.50 0,000 64117.00 380.00)] 5760.00| 27064.00 0.00 303761.000
15-Aug-24 101758.50|  4012.00 98042.00 0.000| 64038.50 380.50| 4300.00| 25868.50 0.00 298400.000
16-Aug-24 101622.50,  4582.00 98698.00 0.000 64080.00 387.00| 5160.00| 26516.00 0.00 301045.500
17-Aug-24 102587.50|  4242.00 98529.50 0.000 69467.50 387.50| 4645.00| 27506.00 0.00 307365.000
18-Aug-24 99920.50,  3993.00 96691.50 0.000 61728.50| 388.00 4410.00| 25752.00 0.00 292883.500
19-Aug-24 102984.50|  4411.00 99136.50 0.000 66676.00 388.00) 5345.00| 28789.00 0.00 307730.000
20-Aug-24 113386.50| 4481.00]  115746.50 0.000 80349.00 392.00 5460.00| 43785.50 0.00 363600.500
21-Aug-24 115739.50| 4740.00(  122206.00 0.000 83113.50 393.00) 6510.00| 46234.50 0.00 378936.500
22-Aug-24 120598.00| 4581.00  133921.00 0.000 99377.50 391.00 6640.00  60913.50 0.00 426422.000
23-Aug-24 126372.00| 4562.00] 141736.00 0.000,  109379.00 389.00 6435.00| 61815.50 0.00 450688.500
24-Aug-24 124235.00| 4373.00(  141412.00 0.000]  106990.50 392,00  6595.00| 58626.50 0.00 442624.000
25-Aug-24 120972.00] 3944.00]  139827.50 0.000{  101080.50 391.00 5485.00] 54067.50 0.00 425767,500
26-Aug-24 124700.00]  4420.00 140763.00 0.000|  107375.50 391.00 6235.00| 58832.50 0.00 442717.000
27-Aug-24 125214.00] 4596.00| 14152200 0.000{  108876.00 389.00 6540.00|  59940.00 0.00 447077.000
28-Aug-24 125881.50( 4619.00|  140765.50 0.000 108817.50 388.50 7385.00| 61389.00 0.00 449246.000
29-Aug-24 126012.00 4533.00]  140957.50 0.000{ 109175.00 388.50 7395.00] 61379.00 0.00 449840.000
30-Aug-24 126112.50| 4510.00(  140777.50 0.000(  107878.50 389.50 6885.00| 60351.50| 0.00 446904.500
31-Aug-24 124754.00] 4369.00  139328.00 0.000 102108.50 389,50 6600.00] 55288.50 0.00 432837.500
TOTAL 3432041.50| 137599.00| 3514974.00 0.000( 2469046.50 11941.00| 179300.00|1212769.50| 0.00 10957671.500
AVG. 110711 4439 113386 0 79647 385 5784 39122 0 353473
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THE TCMPF LTD 3 AMBATTUR DAIRY :: CHENNAI - 600 098.

MILK ammvb._.m_ﬁmm_u._.mgmm: -2024

ﬁ DATE ™
500 TM 1000 SM 500 SM 225 EENFEGD i soo DELITE 5000 DELITES00 | = 00wt TOTAL
1-Sep-24 120228.00f  4069.00 13721950 L A
2-Sep-24 124721.00] 235400 waﬂm.mo 0.000 93956.,50 390.00] 4960.00| 49802.50 0.00 410625.500
3-Sep-24 124799.50  2538.00 meqmm. 0.000] 103447.00 390.00  7700.00| 57165.00 0.00 437490.500
a-Sep-24 B0 _Gmw.oo_ = .00 0.000]  105132.00 390.00{ 7450.00| 58185.00 0.00 440279.500
5-Sep-24 T3 o .GG.S : 9691.00 0.000  103943.00 390.00, 7560.00] 57559.00 0.00 438436.000
G ST aﬂm.ac 39808.00 0.000]  103409.50 390,00 7475.00| 56446.00 0.00 435723.500
e . . 139459.50 0.000(  103594.00 390,50/ 5875.00| 55951.50 0.00 433819.500
ep 123092.00f  4037.00|  138147.00 0.000]  100231.00 390.50 5640.00] 54121.00 0.00 425658.500
8-Sep-24 120618.50 3982.00) 137119.00 0.000 96935.50 390.50 4985.00| 51222.50 0.00 415253.000
9-Sep-24 123398.00f 4510.00(  140004.00 0.000/  103885.00 390.50| 6220.00| 56231.50 0.00 434639.000
10-Sep-24 122138.50[  4544.00  140015.50 0.000  103236.50 390.50 7015.00| 55521.50 0.00 432861.500
11-Sep-24 122481.50|  4528,00 140038.50 0.000]  102398.00 389.50| 7590.00| 54881.00 0.00 432306.500
12-5ep-24 120824.00f  4561.00 139858.50 0.000  100823.00 390.50  7595.00| 54263.50 0.00 428315.500
13-Sep-24 121511.00] 4585.00,  139706.50 0.000|  101414.50 390.50|  7065.00| 54122.50 0.00 428795.000
14-Sep-24 120996.00(  4272.00|  139023.50 0.000{  100748.00 390.50| 6285.00| 52082.00 0.00 423797.000
15-Sep-24 118368.50|  4009.00 136807.00 0.000 94201.50, 390.50 5350.00| 47343.50 0.00 406470.000
16-Sep-24 122749.50|  4364.00]  145791.50 0.000  105047.50 359.50|  6840.00| 56301.50 0.00 441453.500
17-Sep-24 123913.50 4252.00)  146223.50 0.000]  107342.50 359.50 6195.00| 57620.50 0.00 445906.500
18-Sep-24 125516.00|  4539.00]  147585.00 0.000]. 108093.50 358.50 6885.00] 59925.00 0.00 453902.000
19-Sep-24 124375.00] 4592.00(  139742.00 0.000 106394.50 360.00 6855.00| 58388.50 0.00 440707.000
20-Sep-24, 126300.00|  4592.00f  140235.00 0.000] 107421.00 364.00 6550.00| 59078.00 0.00 444540.000
21-Sep-24 125214.00|  4142.00 139320.00 0.000  105993.50 364.00 5790.00| 57727.00 0.00 438550.500
22-Sep-24 121948.50 3908.00 138088.00 0.000 99798.50 365.00 5145.00) 52772.00 0.00 422025.000
23-Sep-24 131746.00]  4445.00]  144078.50 0.000]  110998.00 365.00 6540.00| 63178.50 0.00 461351.000
24-Sep-24 128855.50 ©  4804.00|  143154.50 0.000f 108816.50 365.00 6255.00| 62985.50 0.00 455236.000
25-Sep-24 127560.00]  4747.00 143139.00 0.000 106769.50 365.00 6215.00f 60419.50 0.00 449215.000
26-Sep-24 126262.00] 4783.00 142834.50 0.000 105242.50 365.00 6505.00] 59518.00 0.00 445510.000
27-Sep-24 125655.00| 4751.00)  143219.50 0.000]  103295.00 365.00 6675.00{ 58416.00 0.00 442376.500
28-Sep-24 124616.50|  4555.00|  140979.00 0.000 102150.50 365.00 5945.00| 56331.50 0.00 434942.500
29-Sep-24 119750.50| 4161.00 137226.50 0.000 94095.00 363.50 §225.00 50370.50 0.00 411192.000
30-Sep-24 125420.00] 4765.00  141273.00 0.000]  103106.00 363.50 6630.00] 57334.50 0.00 438892.000
1-Oct-24 0.00 0.000
TOTAL 3715480.50| 133204.00, 4219085.50 0.000 3092919.00{ 11301.50| 193015.00|1685264.50 0.00 13050270.000
AVG. 123849 4440 140636 0 103097 377 6434 56175 0 435009
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THE TCMPF LTD :: AMBATTUR DAIRY :: CHENNAI - 600 098.

MILK Umwmh._.nlw_ %n,_.owmm - 2024

DATE TM500 | TM1000 | sM500 FCM500 | DTM 500 uﬂ__ﬂ_.mgu um__“_m_. 500 T,
1-Oct-24]  126201.00)  4651.00]  141055.50|  104966.00 363.50] _ 7005.00| 58712.00 442954.000
2-0ct-24]  125868.00]  4139.00]  140246.00]  105830.00 36200  5500.00| 58803.50 440748.500
3-Oct-24|  128754.50]  4711.00(  141313.00]  108575.00 365.00]  6635.00| 61708.00 452061.500
4-Oct-24f  130470.00]  4648.00]  141506.50]  110556.50 365.00]  6700.00 63159.00 457405.000
5-Oct-24|  130438.50]  4372.00]  141336.50  110788.00 364.50]  6345.00] 63313.00 456957.500
6-Oct-24]  125551.00]  4105.00]  139152.00]  102539.00 364.50] 512000 57010.00 433841.500
7-Oct-24|  129569.00(  4732.00]  141325.00]  109950.50 364.50]  6100.00]  62479.00 454520.000
8-Oct-24|  127844.00]  4838.00(  141200.50|  108130.50 364,50  5870.00| 60847.50 449095.000
9-Oct-24|  125889.00]  4885.00 14074450  105362.00 363.50]  6470.00| 59619.50 443333.500
10-Oct-24|  125843.00 4715.00)  140828.50]  103987.00 363.50]  5795.00| 57647.50 439179.500
11-0ct-24|  124050.50]  4097.00(  140113.00]  100717.00 363.50]  4455.00| 53614.00 427410.000
12-0ct24|  123288.50|  4133.00]  139554.00]  99538.50 363.50]  4335.00| 53485.00 424697.500
13-Oct-24|  119740.50|  3909.00  137855.00  95207.50 363.50  4035.00| 5001250 411123.000
14.0ct24|  126529.50] 475200]  141239.00]  105602.50|  362.50  6105.00| 58390.50 442981.000
15-0ct-24|  133175.00]  4676.00]  141914.00|  113889.50 363.00]  5875.00| 64190.00 464092.500
16-0ct-24) 14193550  4321.00]  141139.50)  129529.00 347.00]  5900.00| 75771.50 498943.500
17.0ct24|  130400.50]  4266.00|  140385.00)  110924.50 347.00]  5365.00| 55808.00 447496.000
18-.0ct-24|  118161.50] 4738.00]  136362.50]  91294.50 345.00]  5620.00( 2806250 384584.000
19.0ct24]  115467.00 4341.00]  133742.00]  85400.50 347.000  6365.00] 39883.50]  385546.000
20-0ct24]  114504.50|  4029.00]  135693.00]  88304.00 3a7.50]  5045.00] 42921.50] 390934500
21.0ct24]  121815.50]  4701.00]  140647.00]  101602.00 348500  5945.00 53614.50  428673.500
7.0ct24|  123953.00  4709.00]  141006.00]  104035.00 347500  6445.00] 56101.00] 436596500
53.0ct.2a]  125182.50]  4927.00]  141229.00]  106051.50 347.50]  6990.00] 5787150 442599.000
>2.0ct.23]  124764.00]  4991.00]  141117.50)  105434.00 349.00]  6450.00]  57418.50 440524.000
J5Oct24|  124454.00] 494200  140765.00]  103836.50 350.50]  6190.00[  56049.00 436587.000
J6.0ct.24  124384.50  4900.00|  140368.00)  102160.50 350.50  6460.00]  55047.00 433670.500
57-0ct.24|  119054.00]  4222.00]  135034.00] - 93677.50 350.50|  5470.00]  47675.00 405483.000
28.0ct.24]  125444.50]  4835.00]  140710.00]  103359.00 351.00]  6525.00] 55528.50 436753.000
39.0ct.24|  125316.00]  4756.00(  141023.50|  103496.50 350.50]  6240.00]  56418.00 437600.500
30.0ct.24|  125635.00]  4416.00] 14043250  104038.50 351.50]  5730.00] 56383.00 436986.500
31.0ct.24|  116423.00]  3595.00]  133072.50(  92476.50 352,00  4195.00]  45761.00 395875.000
TOTAL | 3880197.00| 140052.00, 433211000 3211269.50| 11039.00{ 181280.00|1723305.00] 13479252.500
AVG. 125168 4518 139745 103589 356 5848 55530 434815
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THE TCMPF LTD :: AMBATTUR DAIRY :: CHENNAI - 600 098.

MILK DESPATCH NOVEMBER - 2024

Q.

S e TM500 | TM1000 | smso0 FCM500 | DTM500 E:HFS% cmpﬂmp %% | peLiTe 200 ML TOTAL
MHMHM“ HM“WMMM” 3967.00 138287.50 97387.50 352,50 3930.00 49298.00 0.00 414248.500
3-Nov-24 ﬂmaum.ma ”umroo 138603.50 | 97332.00 350.00 4415.00 | 49353.50 0.00 413952.500
. 686.00 | 137687.50 | 94567.00 351.00 4760.00 | 47932.00 0.00 407422.000
4-Nov-24] 123218.00 | 4803.00 | 14114550 | 103859.00 351.50 6970.00 | 55323.00 0.00 435670.000
3-Nov-24] 12404150 | 4817.00 | 141016.50 | 104398.00 351.50 6715.00 | 56097.00 0.00 437436.500
6-Nov-24| 124604.00 | 4817.00 | 141377.00 | 105389.50 35150 | 6815.00 | 57144.00 0.00 440498.000
7-Nov-24] 125884.50 | 4811.00 | 141299.00 | 105198.00 351.50 6910.00 | 58039.50 0.00 442493.500
8-Nov-24] ~ 124832.00 | 4837.00 | 141105.00 | 103752.00 353.50 6230.00 | 56858.50 0.00 437968.000
9-Nov-24] 12423250 | 4746.00 | 140898.50 | 103755.00 352.00 6660.00 | 55922.00 0.00 436566.000
10-Nov-24| 120405.00 | 4120.00 | 138130.50 | 96001.00 352.00 5010.00 | 50214.50 0.00 414233.000
11-Nov-24| 125025.00 | 4828.00 | 141039.00 | 104070.00 351.50 7185.00 | 55783.00 0.00 438281.500
12-Nov-24| 124061.50 | 4979.00 | 141081.50 | 103517.00 351.00 7460.00 | 55684.00 0.00 437134.000
13-Nov-24| 124555.50 | 5124.00 | 141225.00 | 103745.00 351.50 6185.00 | 56173.00 0.00 437359.000
14-Nov-24| 124837.00 | 4796.00 | 141410.00 | 104557.00 351.50 7170.00 | 56512.50 0.00 439634.000
15-Nov-24| 124866.00 | 4779.00 | 140628.00 | 104056.00 351.50 6310.00 | 56339.00 0.00 437329.500
16-Nov-24| 122140.50 | 4621.00 | 139970.50 | 100907.00 349.00 6375.00 | 53985.00 0.00 428348.000
17-Nov-24| 118459.50 | 4031.00 | 137777.50 | 94233.00 347.50 5105.00 | 49042.00 0.00 408995.500
18-Nov-24| 123018.50 | 4701.00 | 140219.00 | 102961.00 347.50 7010.00 | 55240.00 0.00 433497.000
19-Nov-24| 123852.00 | 4641.00 | 140510.50 | 104083.00 347.50 7175.00 | 56848.00 0.00 437457.000
20-Nov-24| 125263.50 | 4986.00 | 140940.50 | 105069.50 353.00 6500.00 | 57385.00 0.00 440497.500
21-Nov-24| 125593.50 | 4994.00 | 140703.50 | 105702.50 352.50 6680.00 | 57815.50 0.00 441841.500
22-Nov-24| 125192.50 | 4913.00 | 140912.50 | 105245.50 352.50 7010.00 | 56790.50 0.00 440416.500
23.Nov-24| 124409.00 | 4622.00 | 140465.00 | 103744.00 350.50 7105.00 | 56074.50 0.00 436770.000
24-Nov-24| 120047.00 | 4172.00 | 137819.50 | 95055.00 352.50 5460.00 | 50037.00 . 0.00 412943.000
25-Nov-24| 125103.50 | 4832.00 | 140865.00 | 104461.00 349.50 5975.00 | 57073.00 0.00 438659.000
26-Nov-24| 125076.00 | 4843.00 | 140923.00 | 104807.00 352.50 6610.00 | 57525.00 0.00 440136.500
27-Nov-24| 125938.50 | 5058.00 | 141731.00 | 107282.00 353.00 6085.00 | 59104.00 0.00 445551.500
28-Nov-24| 126608.00 | 4749.00 | 141039.50 | 107736.50 353.00 6725.50 | 26622.50 0.00 413834.000
29-Nov-24| 126574.50 | 4862.00 | 141069.50 | 107138.50 353.00 6040.00 | 59267.00 0.00 445304.500
30-Nov-24| 126559.50 | 4484.00 | 141307.00 | 106418.50 353.50 5675.00 | 58359.00 0.00 443156.500

0.000

TOTAL | 3713970.50 |139410.00| 4211187.50 | 3086428.00 | 10541.00 | 188255.50 |1627841.50 0.00 12977634.000
AVG. 123799 4647 140373 102881 351 6275 54261 0 432588
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SCRAP DISPOSAL DETALS FROM JUNE 2024 TO NOVEMBER 2024

POLYTHENE FILM

5.NO DATE NATURE OF SCRAP ORDER REF: NO QUANTITY
1 20.06.2024 | USED POLYTHENE SACHETS 4003/K5/2023 16000
2 04.09.2024 USED POLYTHENE SACHETS 4003/K5/2024 7000
TOTAL 23000

BROKEN PLASTIC TUBS

S.NO DATE NATURE OF SCRAP ORDER REF:NO QUANTITY
1 03.06.2024 BROKEN PLASTIC TUBS 4003/K5/2023 4870
2 05.09.2024 BROKEN PLASTIC TUBS 4003/K5/2023 ' 7000
TOTAL 11870
METAL SCRAP
S.NO DATE NATURE OF SCRAP ORDER REF:NO QUANTITY
1 06.05.2024 M.S SCRAP : 4003/K5/2023 6000
2 | 25.06.2024 M.S SCRAP 4003/K5/2024 9000
37 |7 04.09.2024 | M.S SCRAP  4003/K5/2024 25000
' TOTAL Lseen el L 34000
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Photographs of ETP
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Photographs of Bailing Machine
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Photographs of Bailing Machine
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Photographs of trees

Chennai, Tamil Nadu, India

456g+ccx, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India

Lat 13.111495° Long 80.176514°

08/02/2025 04:11 PM GMT +05:30

. 456g+whr, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India
Lat 13.111704° Long 80.176308°
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Photographs of trees
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Chennai, Tamil Nadu, India
456g+ccx, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India

§ Lat 13.11098° Long 80.176689°
08/02/2025 04:16 PM GMT +05:30
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Lat 13.110242° Long 80.176645°
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Chennai, Tamil Nadu, India

456g+ccx, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India

Lat 13.111664° Long 80.176234°

08/02/2025 04:09 PM GMT +05:30
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@ Chennai, Tamil Nadu, India
@ 4569g+2fg, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
% Chennai, Tamil Nadu 600080, India
Lat 13.109967° Long 80.176737°
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# Chennai, Tamil Nadu, India

&% 4569g+2fg, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India
Lat 13110243° Long 80.176631°
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Chennai, Tamil Nadu, India
456g+whr, Venkatraman Nagar, Sidco Industrial Estate, Korattur,

Chennai, Tamil Nadu 600080, India
Lat 13.111734° Long 80.176604°
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e Chennai, Tamil Nadu, India
s 456g+ccx, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India
Lat 13.111467° Long 80.176568°

;@; GPS Map Camera :
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Chennai, Tamil Nadu, India

456g+ccx, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India

Lat 13.11144° Long 80.17661°

08/02/2025 04:12 PM GMT +05:30
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u GPS Map Camera

Chennai, Tamil Nadu, India
456g+ccx, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India
& Lat 13.111686° Long 80.176206°
- : . 08/02/2025 04:10 PM GMT +05:30

Lat 13.109959° Long 80.17673°
08/02/2025 04:21 PM GMT +05:30
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@ GPS Map Camera

Chennai, Tamil Nadu, India
! 456g+whr, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
]

»~ Chennai, Tamil Nadu 600080, India
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Chennai, Tamil Nadu India
4569g+2fg, Venkatraman Nagar, Sidco Industrial Estate, Korattur,
Chennai, Tamil Nadu 600080, India
Lat 13.109677° Long 80.17659°
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